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I'hursday, this the 6"' day of Mat-ch, 2014 

CORAM: 
Hon'ble MrJustice A.K.Basheer, Judicial Member 

Hon'ble Mr.K.GeorgeJoseph, Administrative Member 

OA 29/2013 

I 	C.H. Mohan.-imed Yasin 
S/o Kidavu Koya, 

Chamayath House, Kiltan Island, 

UnionTerritory of Lakshadweep-682 558 

S/o Atteka 

Thlruvathapui-a, Kiltan fsland, 

Union Territory ofLakshadweep-682)  558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

UnionTerritory of .'Lakshadweep i-epresented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island - 682 555 

-1 	The Chaii-person  
Village (Dweep) Panchayath 

Kiltan Island, UnionTerritory of Lakshadweep-6822  558 

Applicants 



The Executive Officer 
Vill ge,(jD- 

	

a 	Weep) Panchayath 
t,' I ltan Island, Union Territory of Lakshadweep-682 558 

Tb~ - :Pri.hcipa[ 
Goverm.'nent.Senior Secondary School 
Kiltan Island 

ry of Lakshadweep-682 558. 	 Respondents Un-i : 'n'Territo' 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
(Mr.R.Ramdas (R3) 

OA 67/2013 

Seedikoya.M. 
S/o A.,bbosala Koya 
Malay a*ttiyoda, Kiltan Island 
Uni on - Tgrritory of Lakshadweep-682 558. 

Ma i s h a. 717'. 
S/6: K.ida'vu: Kornalarn 

T,
hcnakl(al House, 1<1iltan Island ~

i on Territory of Lakshadweep-682 558. 

Abdulla'A.P. 
S /o Kh .alid 
~ lin~apura, Kiltan Island 
tJnJon Territory of Lakshadweep-682 558. 

z 1 -~ .  

th -  k6';  Ya 
"' ' a:'.t; :: ' O-Iila Illarn, Kiltan Island f  

Lakshadweep-682 558. nio' 	rtitb y o 

S:qy6d'.M6h ~mj-ned Koya C.H. 
S/.o ~:Muih' , '6y'a 
Cfi -~iiiay.~ th House, Kiltan Island 
tjf~ ' .ion Territory of Lakshadweep-682 558. 

Rafee'k, 1<h ~l..~ I-I.M. 
~ Ib. A.bdu:l"I,~'6 kman 
Aliyarfl-ous6, Kiltan Island 

Uhi o*n! Territbry of Lakshadweep-682 558. 	 Applicants 

(By Aq.v.p.-qa e— ,'M'~..':$.babu Sreedharan) 
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Union Teh- itory of Lakshadweep represented by 

f,~h6 Adrn.in'istra,tor, Kavarathi*lsland-682 555 

T. T.he,.Mrector .of Panchayath 
Ohionle'rri't6r.y' of Lakshadweep 
Kovarathl'Island-682 555 

The Chairperson 
Vi'llage-(Dweep) Panchayath 
K 

. 
]ftan Island, Union Territory of Lakshadweep-682 558 

The I.Executly. e.Officer 
Village (Dweep) Panchayath 
Kiltan Island 
tJniQn Terri.t ory of Lakshadweep-682 558 

(By Advq6a'te.: ' 	(Mr.S.Radhaki-ishnan (RI,2 & 4) 

3. 	A 97/2013 

Respondents 

Abdul Salarn P.P., age 43 
S/.o Sa.idi -nuharnrned 
Put.hiyapura, Kiltan Island 
L-  akshad weep . 

	

2. 	S id:  han ap-e 33 MJ 
S';o, S.9*ldft.~'Uharhmed 
alt 'i .'0 he t ~,a, 1 14,bbse, Kiltan Island 

Lak -a N 

d V 0 
.'.'e:. 	r.Pratap Abraharn Var'ghese) (ByA,. 

Versus 

Th,e. Administrator 
Ur~1:1011 Territory of Lakshadweep 
Kavqrath . i -682 555 

J~:Ii~ :Dir6ctor, Department of Science & Technology 
1.~l~~;ha'd-'w"e ~e'p,Adi-ninistration, 

a V, al, 	j':-js1and-682 555 

S;6 	1. — 1 . .1, 	~ . , 	

-56ftal 0 ficer 3.. 
Of -11&&~ 6f lh~ nv ironnient Warden 

'!d~i Environment and Forest, 
Mlliai h tsland ~ Lakshadweep-682 558 

	

4. 	The';Chairperson, Village (Dweep) Panchayath 
Kiltanlsl.and" Lakshadweep-682'558 

Applicants 

Respondents 



(By Ad\j.Ocate:: 	(Mr.S.Radhakrishnan (RI,2 & 3) 
(Mr.R.Rai-ndas — R4) 

4. 	OA .11 ~/2013: 

I . Multhuko.ya T.P. 
SIQ I<idave Haji 
ThjI-,Uvath4pu-ra, Kiltan, Lakshadweep. 

S.  ~i .  I i ~j P, 
S/0'Ibr,ahim Haji 
a6&-ra, Kilian, Lakshadweep. 

YaLoob P.K. 

1-1  u n n .al,-J,,ad, Kiltan, Lakshadweep. 

A I 1 ~' Mohamrned 
S/P.Attaka, Aliyar, Kiltan, Lakshadweep. 

 Kynhikoya AR 

S/~'.Sayed Muhami-ned P.K. 

ArAkk8lapur:a, Kiltan, Lakshadwee P. 

 
T' 

1'e,'ilta 	.:Lal<shadweep. 

 110:" 	
v  

S~ 
0, ~ h,~ i;ar K.K., Palliyachetta, Kiltan, Lakshadweep. 

 S'atha,r ~.C.l .-I., 
/o,-, 	h a-i -n 

I 
 i  

, 
-iie d P. 

CII*adjouit:1<Nijtan, Lakshadweep. 

 

S/o'M.6hi nijibd V, 
.01 	 . 	 . 	 .... 	 t  14 :an, Lakshadweep. 

 J,Thb i j,h~6e,d, P .'.T".. ;  

	

4 	1 

	

8/0 	j 	.Pallithithlyoda, 

	

i ,  Ha* 	i-, 

K I'lt; 	1,.aks*4adweep. 	 Applicants 

(By A dvo:,cat,e:'.Ms. Daisy I Daniel) 

Versus, 



5 

The:  Administrator 

Un ion-  Territory of Lakshadweep 

Kavarathi-682 555. 

2 	1 'he Chairperson 
Village (Dweep) Panchayath 

K i I 't qil,  7082 5581. 

Th6 Ernpl6yi 
' 
ri'e'rit Officer 

K avara thi''.Lak'shadweep-682 555 

birector of Panchayath 

Department of Parichayath 

Kavarathi — 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan — 682 558 

HortIcUltUral A* ssistant 
Villa::g''e, (Dweep) Panchayat, Kiltan-682 558. 

(By Adv.& ~i6: M ~ :.,S -.Radhakrislinan-RI,3,4&5) 

5. 	126V2013" 

I . 	A,"a'd 011 a.  K. 
~"/b ~Y6us Uff 
Kahnith6tt'a, Kiltan Island 
UT . of.I,al(,shd,a.dweep-682 558 

k`uh hi.M 
,S/o:Ambukoya' ., 
Mandu1i1.rn'e'l:,: .Kiltan Island J.~ 

:1 6f L.~ks ~dd&eep-682 558 

 
S-16 -M.6han rne~ `._*  
K6r~.al i-f!"Kiffan Island 
dr6f Lakshdadweep-682 558 

Sal eern: P. P. 
S/o. ~Hanhs.a 
P'Litheripura, 'Ki ftan Island 
UT-  of, Laksh.dadweep-682 558 

 
'an d ab- 
ura Kiltan Island 

T;6"Fj.i,'~.,k,9 "d'adweep-682 558 

Respondents 
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K' Llnhi :K'.P... 

S/6.P:6k'6: - Y a 
.ta;aampally', Kiltan Island 

­dkweep-682 558 UT o L, k§h 

Abdul Kdsli-n:P;V. 

S/0. Muneet 
v e I i Kiltan Island 

UT ofl-aks 
- 
hdadweep-682 558. Applicants 

(By Advocate: Mr.Shabu'Sreedharan) 

Versus 

Ohion.'rerritory of Lakshadweep represented by 
the Admin. istrat-or, Kavarathi Island-682 555 

2. 	T.I ~ e Director of Panchayath 

Union'Territory of Lakshadweep 

kay.~ ra 
i 
 thi Islarid-682 555 

rhe Chairperson 

-Village. (Oweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 .. 	. 	1: 	. 	. 	. 

The Execut.ive Officer 

Vi lla'q 9 (Dweep) Panchayath 
C!1tah*Is,land, Union Territory of I.akshadweep-682 558 

Th6 E,ijvir6nrnekt Warden 

,Depa.i-,t,iiieii-t ,bf ~ Environi-nent and Forest 

Kiltan I sland 
tnion Tertitory .~f Lakshadweep-682 558. 	 Respondents 

(By Advocate 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA,.137/2013 

JaJal .udke!  ei! K !  K. . 
S/o Shalk ~oovalap 

;P loo ~;alap ' Houk Kiltan Island, 
UP 6f1'-4,,§had W*eep-682 558. 

2. 

Qs.1i:jyo:Clq,-j'~,iItan Island, f  
'' d' . 	p-682 558. ;~ o,,, Lq,,ksha,'1wee 
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;I bra ~ihd I la'T. K., 
,p:A'h':.'T" d 

a  H u Kiltan Island, 

16T'. 	:Irs ,  aOw~ ei)-682 558. 

AmperaliA.P. 
Slo S: Qd Mohammed .Y. 	. 
Ara,ka.lapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 

S/0 YUSUf 
Tholiy.oda I-louse, Kiltan Island, 

UT of Lakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/'o Mohamn-ied 
Kanjipura House, Kiltan Island, 

UT of Lakshadweep-682 558. 

Kash-nkoya C.H. 
S/0 muthukoya 
Ammipura Flou se, Kiltan Island, 
[J',-I'o. f 1...akshadweep-682 558. 	 Applicants 

(By Advlocat,e Mr.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Ad'm''in'istrator, Kavarathi Island-682 555 

Th-e Oi're'ctor of Panchayath 
Union Territory of Lakshadweep 
K ay.arathi Island-682 555 

TheChaji"person 
bwe Panchayath v ii~~& 

Qp ion Territory of Lakshadweep-682 558 

6 cu ii 	ffi c e r 
V i:l I age: 	cp) Panchayath we 

i: ' [tan Isl'and',06ion Territory o.f Lakshadweep-682 558 

The Assistant:Engineer 

El.ec 
I 
 trical l  $ub Division 

K ii I t,an ~ I s-.t  an d :  
t 

. 
Jn ;io,.n Territbry,of Lakshadweep-682 558. 	 Respondents 
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(By A~:,vo:cate: Mn .'S.Radhakrishnah (RI,2,4 & 5) 

OA*  181/2013 

I 	Sadakath'ul14.A,'age 38. 
n i b mmed $/o,.Ku h*.A a 

~jnad House Kiltan Island 
1:',.a'ks:ha* d .weep., 

2. - 	Mra;-ru'Il :aT.T.,: age 26 S/o
,:Kunh:

:i.. 

Pal'I ilhithiyo4 House, Kiltan Island 
Lakshadweep -. 

(By Advocate: Ms.Da.isy 1. Daniel) 

Versus 

]'.he Adn.iinistrator 

[Jnion Territory of Lakshadweep 

K ~ varathi-6.82 555. 

2. 	Tke..Ohairperson 

Vjllag6 (D . wee 0) Panchayath 

61 re*k't'O­ .'r"6P P a ;nch ay at 

De* . *' b-'eie"hfof Nnchayath pai 

1,<,av'arathi-..68.2. 558. 

(By Ad.vocate: Mr.S.Ra*dhakrishnan (RI& 3) 

ON No.  212/2013 

1.) ..P. Flavvab i W /o. Abdul Salarn 
Labourer, Agricultural Department, 
A 19pt 	siding at Pallipurarn House, 

"'Te"i"U" ,  "of Lakshadweep, ..Un 	rh ory 

(By Advocate: Mr`:~ .41(-.`.Jaiu Babu) 

v  r e !~ Lj 

I 	'The .Director;df Agriculture, 

Union Territ6ry oCLakshadweep 
kav'aratti'Islan'd —682 555. 

Applicants 

Respondents 

Applicant 
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2. 	The Administrator 

U nion Territory of Lakshadweep 

Kavaratti Island — 682 555. 

(By Ad. 
 v 

: 
oca.te Mr. S. :Radhakrishnan) 

	

9. 	O.A: Z66/201 3. 

Sabir:Ali ~ K, 
Kuriyathiyod,a: House, 

Kiltan Island. ~ 

Respondents 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. CheriyakQya 
Karuppathapura I-louse, 

-Kalpeni I.sland. 

M C. 
Pak0p,6m, H6use 
Kalp,eni, I,sl4nd. 

1Aabs'.a.,,:A 
Alikoni.e H Ouse 
Kiltan.1slan. 4. 

A.P. Naseema 
AynapL I ra " House, 
K' av' 	h ~i'lsland. orat 

(By Ad ~ocqf&.Mr- K.B. Gangesh) 

Versus 

The Administrator, 
i 	. ~ 	 . 	.. 	~ .:: 	t ~ 	 , 	. 	I 

'~ drnirlistra.tta,n of the Union Territory I 
of Lakshadweep, Kavarathi — 682 555. 
TheDirePtor. (Services) 
Acirnl in'istratio:n of the Union Territory 
of Lakshadw 66p (Secretariat), 
Kayarattj 69Z 555. 

beo',gi-ti-n6n't ~'o''~ Envii-onment of Forests 

	

lr l -T: 	of Lakshadweep, Q1110n. ~errno 
Kavarath'l 682 555. 

Applicants 

Respondents 
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(B y A d v'('j. a t e: .. M r. 	Radhakj- ishnan) 

10. 	0.  A ~ No.*268/2013 

N66rbli:'Arneen. 
S/oA<- ::C'.S8yed Mohammed 
Mdayam"Ho6qse, Agatti Island .. 	.." 	, 1 : 	' ~ ­ ' 	.' % 
UmomTerritky, Lakshadweep, 0 

2. 	B.M. Mansoor  
S/o. Lat e A.C. Mohammed Jalaluddin 
Bharkath Manzi] 
Agatl Island, Union Territory 
1-akshadweep. 

(By Advocate: Mr. Grashious Kurlakose) m 

Versus 

3: heAdminist 
I 
 rator 

Union Territ 	f Lakshadweep, . 1' : 	 Q~-Y 0 
Kavarathi'— 68'2 ~ 55. 

2. 	1')1c Director of P. anchayath, 
Department of, Panchavath 
Kavpratti A82.555. 

Dir6ct6r6f 'i -ence and Technology C,  
and Fnvir.6 ~'* rnO n t ) ; 
0'01M 	of Lakshadweep 
Kak4r~ thi-  ~L',"682`5 5 5. 

Director ('L** .,abo,U.'r# Employment) 
K a; V*6 r~ th i 	82'-  5 5 5. 

Special Offid 
. 
er 

"Vil. l. ag.e (Dwe~,O P.anchayat, Agatti) — 682 558. 

(By Ad.y,oc ~te: Mr. S. Radhaluishnan) 

OI A-269/2013 

Aharnrl'ed Ba 
- 
§heer;A 

. 	
-age 32 

S/0 

t t a !J Araka4a`, 	~i~ k-fltan Island, 
Lakshaf  

(By A ~y . 	e. - 	rashious Kuriakose) 

Applicants 

Respondents 

Applicant 



Versus 

h,~`~,!T d m mi,str8to r 
U,  id ~T Lakshadweep 

V .  a rath-i !682.;555 

The ~.C,hairperson 
Village (Qweep) Panchayath 
Kiltan ~-682 558 

The Employment Officer 
Kava:rathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavara.thi -682,,555 

Th.e.Executive Officer 
Yilla*ge:(Dweep) Panchayath 
Kiltan,-682 558. 

Hortic'61tural- Assistant 
Village' (Dwee. p) Panchayat, 
K.iltan ~ 6.82 5 5 ~8. 

(By Ad.~.;'ocat.6: 	.(.Mr.S.Radhakrishnan (R1,3 & 6) 

12. 	OX:  2--7.7- 	X: 

Hamm: a , :: ,  a; ge,  
D/o Sa -  do',Mdh 'h~rnl&d` A, 
Narnbi,ch "i"14- 66st :4 1 ,. ~:iltan Island 
Lakshad,w, Opp. 

(By Ad\~.qqate ~ M.r.Gra*s.hious Kuriakose, Sr.) 

Versus 

hq.. ~A. d rn(n I sv§-~ 6 I- 
I J ~̀  T' o,:,f,  Laksh'a"U.''"e6p, Kavarathi-682 555. 1W 

'~yath 2. 	ik6t ib:f Nfi6h 
OatItIn. ht Ef' .Pa'ii6hayath 

IV 	
It 

~Aecdti' e 0 	er 
(Dwe 1)) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4. 	Cha i ~rp ~ersd'q ~ 

ViIIA~'e (D ~A,660 Panchayath, . '.. ~ -. 	. . .; 	 Respondents 

(By Adv.o' -ta't~ .!,...M.t*.:S: , ~R'~"dhakrishnan — RI-3) 

j  2*0 13. 0A 	0j;I 

Taha:*. P 

gyo Sayid V.-K. 
,VallPi-nkadiy6du 

Kiltan Island,i Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 

Che'dat. 	 Applicants 

(By Advo ~ a.te: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

The ~ Adm-in I stigtor 
UT of Lak'sha'd weep, Kavarathi-682 555. 

2. 	~Dire'cto ~ 

Science'& technology 

Chetlat-682 556 

3; 	D.i. r' .e* q 
. 
tor  of P.anchayath 

Department of Panchayath 

C 
0: 6b)Panchayath 

Chetlat 
. 
-6  ~ 2 i  : 5*5'6. 

U
~ , Divi s Addl.''S 	 Officer 

Che.tlat:-6821 556. 

Ju.nior Scientific Officer 

Chetlat-682 556. 

Acco.Lints -  Olfni ~ ler 
.See retari at ''ICaVai - ath 1 -6 82 555. 	 Respondents 

(By A 	a. P:' -~ 	'~' !6dhakrishnan-RI-3 & 5-7) 

14. 	0!-A-A~~1 :2' 1 :0  104b 



~ S K.. ~je:ed,, 
-Akka'14 H&I . se":.: 

i I s 1 a:h d; 

H §de: H 
s Poodyem o e 

KaIpeni Island. :  

N.T.Ahadabi *  
Athanarn Tho'ttarn House 
Kalponi-181and.. 

P.P. Sulaikha 
Puthlya Pandararn House 
Kalpen 

- 
i1sla.'ri'd'. 

h Je an. 
Chemmanarn'P ~alli House 

6 	A.K.. Be''ebi 
Arakka-lar' House 
Kal'ebi island, -p -P- 

7. 	M. 1-1 . Moharni-ned 
M. Lill'i ~6r;a . Ho: use 
K a 1p 6 n i I sl a'ii'd. 	 Applicants 

vocate...1 d (By A 	)A. ki:b. Gangesh) 

Versus 

Adrhini ~sfi-.&I'onW - of the Union Territory 
, of taksh :ad\~/ ep:, Kavarathi — 682 555. 

Th e- : D ire ct o r,' (S ery i ce s) 
Adi-hinistration of the Union Territory 
6F La:k~s~~d~v"&ep (Secretariat), 

ppa:qmqn., ~ df: ~Agriculture 
of Lakshadweep, 

ka::V a~ ' ~t:l a"'t 
, . R eprese' 	its Director. 	 Respondents M`4 

(By Ad.vo'c'a*te*: Mr...S,. Radhakrishnan) 
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15. OA 300/2013 

	

1 	B.Koya, age 42, 
S/o Banimad, Bilutheth House 
Andrott Island. 

B.Aharnmed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moliarnmed.Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P - P. Hassan, age 4 1, 
S/o Sayeed Bukarl M.P.,Pandathpura House, 
Andrott Island. 

'M-P.Pookunhi, age 50 
S/o K hader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C-Moliarnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnmed Yas ' een, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Sharnsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 

'
Andrott Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.1-- athimath, age 4 1, 
D/o K'unhiseethi, Palath Puthiyapura House, 
Andrott Island. 

	

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohami-ned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi', age 41, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

15, 	C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethl, age 5 1, 
S/o Uld,,as, Aliyathara, 
Andrott Island. 

T.B.Moharni-ned Hussain, age 37,- 
S/o Kosamma C.P., Th~cherry Blyyada, 
Andrott Island. 

P.N.1-lakeern, age 48, 
S/o Siddiclue, Pudlya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Moharnmed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyarni-na K .P., Moosathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/O. ~ ayeed Isia-iall, Kannichetta, 
Andrott Island. 

P R'Hai-nza, age 34, 
K'oyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khalcel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P. P.Hassan, age 4 1, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.N/I.ThajUnnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L-PathUrrimabi, age 37, 
D/o Yousaf T., Lavanakkal House, 
Andrott Island. 

H.K.1-ILISSain, age 35, , 
S/o Pook unhi, Halookakkada House, 
Andrott Island. 

M. P. M oharn med Rafeek, age 3 1, 
S/o Koyarnma, Kunnami(alarn House, 
Andrott Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Ka.diyammada House, Andrott Island. 

	

2. 	K-Moliami-ned Basheer, age 34, 
S/o Aboosala UK. Kunthathalarn House, 
Andrott Island. 

K.K.Moharnmed Farook, age 27, 
S/o KUnhi Seethikoya, Kerakkadarnall House, 
Andrott Island. 

A.16s,heed Khan, age 39, 
a -a House, S/o S~yeed Ismail, Aliyath i 

A'n;  d,~O t I s I a n d. 

K.,A,bdul Salarn, age 33, 
S/0 MUthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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7. P.Moharnmed Rafee, age 25, 
S/O MUllakoya, Pachanal House, 
Andrott Island. 

38. T.M.Moharnmed AliyulAkbar, age 32, 
S/o Basheer, Kakachlyapura House, 
Andrott Island. 

	

9. 	Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 	1 . 

P.P.Moharnmed Farook, age 37, 
S/o Pookunhi Koya, Thekila Illam, 
Andrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

	

43, 	M.C.1-larnmedathbi, age 37, 
,D/o Y ousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andro,tt Island. 

GUhar Madeena Beegui'n, age 37, 
D/oNoliarnmed B, Allyathara House, 
And.rott Island. 

1<~
,.
.K ~P.,qokunhi Koya, age 36, 

S,/61.y400b, Kolil&att I-louse, 
Androh Island. 

1~.Dervesh Mohan-imed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Androlt Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
-Union Territory of Lakshadweep 
Kavarathl -682 555 

2. 	Director of E-ducation 
Directorate of Education 
Administration of the Union Territory of 
Lak,sh~dweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
17-XeCLItIVC OffiCel - - 

Falsal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Moha.mmed Shamsheer M.K. 
S/o.'Bmhesha U.P. 
Mayaml(kada House, Androth. 

Mohammed Asker 
S/o Seethi 
Altyathara House, Androth. 

N 	hakhan M.I/ OUS 
S/o.S ~ied Koya 
IM-Ay, hi k a k ka d a FIOLlse, Androth 

~Ilmed l(asim 1-1 . 1). 
S/61 *,idave. Palathupra House, Androth 

AbdW Al(bar 

Panda"th Puthlya Pura House, Androth 

Mu.jeeb Rahman 
S/.o lbrahilll 
Aliyathara HOLlse, And..roth 

S'I.aw,  K T 
sim Koya 

:'~i-iathi House, Androth 

Ll 

7 

m 

9 

HUI 

12 



Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Moh an med Abdusalam T 
S/o Abusala 
Thecheri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muh,arnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o Pj,,.Kidave 
Pa.lathupura House, Androth 

Muhammed Khaleel 
S/o Abdulla 
A . liyaihara House, Androth 

Muham.med Bash.e.er  C.P. 
S/o Abdul Khader 
~herikkal Puthiyapura House, 

	

Androth. 	 Respondents 

	

(By Advo ciate: 	Mr. S.Radhakrishnan — R 1 -4) 
(Ms.Rekha Vasudevan (R5-19) 



16. OA 301/200 

I 	Attakoya T.V, age 44 
S/o . KQya'Fhai1kgal ~ T,. 
Thai lath: Val iyakkattu 
Andro'ih 

ag Sa 	I K' 	e 43 yeec ioya,. 

S/o'Koya,' -I<id ~~a,v''e* ~,'Aliyathara House, 
And roth Island. 

Mohammed, age 54 
S/o Shaban, Birtyammada House 
Androth Island. 

You. saf,,age 60 
S/o Ahai -n rn e d, Kandalath House, 
Androth'island. 

MuJeck:  Rehiiian, age 35 
/0! 	1~" 	

: 
h tta House, 

~ -al:'alc~ e 
A'nd-i-' ih k1a 

~
d!. 

Ab: d'U'I'Nasa ~'i*- ,` ~age 38 
S/o,Nalla Koya-, Kunnashada, House, 
Androth I s I a il' 

Mohanimed,43as. heer, age 37 
S/0 Yacoo b, AIiyathara I-louse, 
Abd~ roih I s:~~ I "and. 

Th 	'd 	e 3 5 "Ji  abLf 	eFn',,.,,.'ag 
sk~ 	 Pandath. Puthiyapura House S .  

111 	fin 

Po6koya, a:ge . ;44 
,5~o Kbyanirn Mayarnpokada House, 
Andro'th IsJandi - 

No ufa I, age 43'! 
S/-o..KoyanA.ni,aKoya, Thacheri I-louse, 
And'-rot.h Island. 

As,  1*f a ge 3 7 
Moosathada House, 



12. 	Fja5 
, 
san-age 30-:1 

S/6-~JAiijaJudheeh K.adiyammada House 
AnAr"6 th: Istand - - 

arpine - 13.. 	M 6' 	 age*.41 

n bi, Biluth*eth House, 
An'di :o: th, 

J.ala. 1', age 37:. : ~ 

S/o :*-Kunn .js~,eclhi, Palath :upura House, 
Androth Island. 

Far.o,ok, age -49. 

'~/O-'K*oyarni -ha, Pochalam House, I 	
` 	

~ 	:. 	.: 	- .. 	:'' 
Aiidroth: Island. 

Abdul :I-f~-ssa*n*,.age 51 - 
8/6..Abdu),Khader Karachetta House 
n droth.ls'larid.. 

Kq: 'y~ :-.'a:  a g c 4 8'; 
S/p ~8~~eed o- ham-med, Thacherl 	sathada House, Moo 
Ajidi'oth'Isdai nd.: 

1 sieer l age4.7 
8/0 Kid. ; N~e~ mopdarnpura House, 
~6d,rotli.kland. 

42 age 
S.  6 -arnep 	 Pura House, 
~"-'~X -.Otll sl':'d 

ji.dbba'ir—'a 	1 '39:1' ge. 
8 /6 	A K hashada House un 

cl : t- 6 i 	I. ;sian 

 . ; :.ol 	-ned'Li"yaudden, age 33 

4  s .,. ~ycc'd M.6harnmed, Neclathupura House .

001 island*. 

6 !  d ~: ge e e a,  

!-~Aeppied,.Kunhali House, 
an 

33 ,  
0-  K-i ~~'e' -": .Owda~rnkakkada House 

Aftd1-..Ot-.h - IsIa*'n'd.. 

Ra'aldad, Beebi-'~: age 46 



CZ qU e.;,!. P.I.Ahivanalakam House, 

	

25. 	-.4een-  --age;:: 0"":
~ . 

~ /O' A,  h* 	Kandaldth *House, 
6 6 t*  t sl an'd 

26. Mohamfpeo:5-aleem. ag"'42 
S/O'.Say.6 ~d~:Mi'611 ~mm' ~ d!,",,!..-,*Kunnashada House, 
Androth kland. 

	

27. 	(3afoor a 	1~ g;e 
gu -oy.a~, Pent:a'mveli House, 

An'droth'Is'lan~ d'.:,:. 

	

28. 	Si'~dce' que'a e 43 . 	5 	9 	~ S~b. 
Kidave, M-o 

, 
diyothada House, 

A n'dr'oth'l8fan'd -. 

	

29. 	Shanavas, agd 33 
S/o Kunhi Koya, Pochalam House, 

h d. An.di oth isla 

	

30. 	-0 0.  U.  I 	a g e,  5 6 n 
th: ra. House, a 

;d 

i'391.  
i; anakar House 

A~ 	
f 
s fa 

 . 
n 
 d 

61 

	

32. 	11 ; 1 :ya:s,- ;'a*ge 3 
0. Flaiii'za' Ki6ya., Aliyathara House, 

X 'n d-  i"o t'h I s I a 6 d 

33. Mo'hamrn&Op ~asheer, age 39 
S/6 sai .Yecd:':M`6hal-nmed, Al iyathara House, 
A,p..drot 

34. :l' ~ ;age 33 
i il: Ali athara House, y 

n 

	

35. 	 :age 46 
S/0 Kade.r, M;~iharapum House, 
~A ;ildr- o- t:h Island'.:: 



M 0.l'?.ai-pJ1-ie&  Sa'f,eern, age .3,3 
ipura House, S/-o:'K.6yan~J1na,!: 1<,an.n 

A n dro th. 18 an 

S -hai ii .s:uddecn, age 33 
S/6.Abaul ~ Kadc ~, BQlichetta House, 
An,cll -oth Isidn'd. 

 
S 

I 
 /o Aboo Sala, Lavabaldol House, w. 

Androth, I.stand...: 

, Ya,coob, age 45 
SIO Sainddeen, K.unnashada House, 
Androth Island. 

.40. 	Abdul:Jabbar, age 38. 
S,/o Sa' ced Mohammed, Kannichetta House, y 
Androthisland.. 

4l.. 	jan~al .,~age:41 w 
Sto Sayee~.d~ 8ukari, Bidumfcattu Bilu. theth House, 

 a~; Age., 
wcari,; Thacherl Biyyada, 

A, 

	

0.: 

S 	B 	age 29 ee. gurn, 
0/6,Nalfabco :6 , y L '' anakkal House, ,a av 

i tslan Andi fl i  

'~um,.age 28 Shaha.iias tie6 
Lavanakkal I-louse, D/d KO 

ge32 
ku 	th Villa, 

St AIT A 

iganibdde ~&h,' ~ .P.T, age 33 
S/6 N ~:§ar,::Ch6dath I-louse, 
Aiidrot,h Is :  9 

4 7.* 	*age .42 
S/:O..,.y, ousaf P.4fidararn I-louse, 



Hassan, age 39 
S/o Sayeed Bul(ari, Matharapura I -louse, 
Androth Islaild.:. 

Mohammed Salcem, age 3 8 
S/o Y o. .6saf;  T.hailath I-louse, 
Androth'l-sland. 

Molicill*iiii ~"e ~i,N4:ustliafa, age 36 
S/O I-lookoya,,Neganni'a.da, House, 
Androt h Island. 

Koya, age 36 
S/o Attakoya, Mathil House, 
Androth Island. 

K am 11, age 4 1 
S/o Muthu Koya, Palathupura House, 
Anciroth J .slanci. . 

A's 11 " age :  3 0" 
'~/6 ~S...ccthi Ko 'a, L.avanakkal I-louse, y 
Ancl. roth lslai:id.. 

S ~akarly'a, ag6':J 
, 
2 

S/.o Muthtfl(oya, 1311utheth House, - 	.. 	7 	1 
Andi-oth Is land. 

Sahlva'ge 37 
S/.o k,'LlIlikoy,~,Aynamada House, 
Andi-oth'Island. 

R'a 
I 	

afhulla!' age 39 
S/o Sidd6cqd,c ~,Bilutheth House, 
Androth Island. 

Moliallinl6d Mdam Naser, age 40 
S/o ;Sa 	mi-ned, Palliyet House, yeed-Moha 
Androth -'Isla.110. 

Sayeed'Moliammed, age 42 
S/,o Ka. si.111i, Achadapurakattu I-Iouse 
Ancil'oth.1sland. 

Aiwarl-lussai. n. , age 29 
S46 Pdol(Qxa,-~ Kunnashada House 
Andt".o'di I'sta'nd. 



)0. 	Ha,.b'ed bu Rahm a*il, age 28 
/6 8. -a Y~e e1d; W ail-i! S 	 :-ned, Kunnel House 

Ahdroth 

agq.p. ~ ,;  
'A ~kk~da House o.; oyh 

kh&-.0 I-sj, 

c lie;: 1-va K-by. .-.a'ae 32 
S/O' Aboo .$:'a -!:'a'*h:, -  Perumpalli House 
Andi-oth Istand. 

Mujeeb Rehman, age 37 
S/o:Sayeed Buhari, Karakunnel House 
Androth Island. 

N69fel K, a ge 33 

S/P Nat. taya Koya, Cheriyadam House 
A 11.  iti-11,1sland. 

A. 	arnad age 45 
ahlilia'! ~ Karakkada House 

Andi.b.P. Island' 

Shanisu Shu''11160's, age 34 
S/o Cherpyako 'A.M., Pentanivilapura House y 
Aindmth Is.1an.d. 

Mohamilie fiAbd:ul'Naser, age 308 'Q, 
S/.djafeel.--~ ­  i 1 i ,"V6ttiathattu House M 
h d i- b th: k1A 

11 age 33 -P 0". 	"h -  d ni-ed,, 4 , 	u a 
1 1—k 	--N Ilal House yap3rfa oya,- -  a 

An' -dr6th Island` 

Iall: 9!ReJ0 
S/61(Unluse~thi, Perumpalli I-louse 
And; roth:.Isj.a: ,nd-.,, 

age Riya;s; d 	9 ~ :  
S/6S ha i-k Kpiya-P.S..*, Pentarnbelipura I-louse 
AncirothJslaiid 

7 1. 	M:s aii 
'. :I ~ ;-Pa~dat -P S 	da'Ve. 	hu Lavenakkan House 

1 1,01.1 S~ a 11,CV7, 



	

..... .. 	 ....... 

1 P.. 

Rahlll'4: e~ 4-2 b 	q 9,  
,S/o P,00kdttyM.Na:thiV -House 
A n d roth: I § I an d..: 

Mohan'imed Hassan .'ag6,37 
S/O ~ Sayeed Mohami-n6d.1 -Achammada House 1. 	1 	. 	~ : 	~ !, 	. 	i'd 	5: 
Androth.1 s.lan"d: 	J, 

Shajiis~udeqn ~̀ 'a- ge ')2.:.'z;-,.::: 
S/0 Muthu :K-bya K,, Nellai House 
Androth`lsl ~ i 

. 
id-. 

Mo 
. 
hammed Naseer, age 28 

S ~p Muha*mm.ed, Pentanivelipura House 
ndroth Island. 

Raulath Beegurn, age 29 
S/o Thangakoya, Arathupura House 
Androth Isla'nd. 

. Fathali'Lidde'en, age 38 
S/o Kidave.U.K., Makket House 
Ahdrothl ~ la*nE 

`iM dn' e :  age 3 2  
S  ol  A 1.) d u I K,  ill,  el-*. Moodarnpura House 

Mo-lia
. 
 inn;ie, d' 'Mubsta -fa, age 3 3 

SIP AfiMil'filadi` a, Jabalpura House . 
Ahdroth.-Island.: 

M . 611ali4ed.X ~sim, age 47 
S/d K 	Makket House 

bosalih, age 40 
S/6'. S4e6dU~~ 1.6hamilled, Bilutheth House 
Apdiiijih Is:19 - d- 

aB6 47 
House 

A' ~fr th I sla h I  d.: IN:  P 

liail;i, sa K, ,Oy:,a ;I 
. 
!age 42 

S/0, Ahmn.m'&d "'Makkett House I 	; 	i 	. 	. 	. 	-i 	j . 	~ - 
A n d r:o th' fslana', 

72. 

73 

74 

75 



2,7 

84. 

85 

86 

FIN 

88. 

89 

90. 

11 

 

 

m 

Att,~ k, b a, ~ge': :49 - . :y 
S/o.A,1..acoob 1  Al,iyathara House 

t : q 
I 	

e 49 
­6 ­, aye ci;~~ Ch.enk 1: Pkhiyapura House 
W~; 	.10 - S .:ang 

4: i i-u q ,  age: 
S/o Say e'cd M66a.mmed, Pal liyett.  House 
Androth Island.!*. 

Bashcer, age, 5 :5  
Thacheri Moo:s: athara 
Androth kland.. 

Mohammed Farook, age 33 
S/o'Nallakbva.,:~ .L., Tharampalli Makket I-louse ., 	i. 	. 	. 	.; 	; 	.1.

: 	~ '.. 
Aiidyoth fs'land., 

A 	ih' : ag.q: 31 ; 	. 	ii; 	~ 	- 	- 

~S 	
k ko:y. ~,~,Noosak: ada House 

A 	1 .1 an d. 

e 3 1:- 
aral(unnel House Se6thi 

Andr6th island:,:'  

MO k
m 
 ai~ini~81 as.irn, age 33 
a -b e Y, w:; 6harnrned P.C., Pathada House 

0 	4 i e 	1 : 	ei ge 4 Y. 
I 

ve,­ ;  Lavan akkal House 

,  0 	iiiiiie: 1-jissain, age 41 
a  ;e6cl-Ismail Kandalath House y 

An d r 6 t 11 - 1 sh''n"
. 
 .~I-

S a r K a n,, age ~ 3 
yanirr~akoy ~i "Thattampokkada House" 
1.1, 1 s la,  i I d. ,: 

95 

i o~ I 
.6'di,,,:B ~ol,~ ai~'i,:Pod ~ iiikal,,kada House 



Akbar- C-*- 	-33" 

S/6'Atidl(.'6 ~ '' ~ "il~~i'i!Eday ~kkaI House 
nt A-n *d!Ii-`,.fb!A.`sT n 

1. 1 EV 1 : 
..Th~q -;:age: ~ A b d ii I P  V I  P  F h 	 KO  hali House .6 , 	a: 	 nc nga <Q~ a

, 

Alldi-6th 

Mobharnm:led Mtl8*thafa':.' 	42 

E,dayal'kal Ho*dse 
Androth Island. 

Navas, age 25, 
S/o 

. 
Flu 

. 
ssaih ~*,Thahira Manzil 

Ap .droth Isla'od. 

Shahaya8 ag: : el' -j -i . i! 	~: 	!:' 	".! ~ 	); I:. 	: ~ ,— 
.S./,6 Sharlaf-  een, Mathil House 
And" 	I h vQth . .S: . :,aJi;  

Has§ai" 	33 1; age 
S/.o, Seetki.,N4,1..,avanakal House 
Androth 1*s'1an. d.::' 

M.ohaint: cd..Basheer, age 42 
IS 	Y, o' U.  !sn- `(I ,' N 6.1 1 a I I i o u s e 
Ahdrbth t:s1a.nd.- ,` 

i a 	b d: p':  6ii,  idi 9 e,-  3 -6 
,-'Kbnnashada House 

Istand. 

Z. ai.. ul'Abi.d )age 26 
S/ 	idave ~K. Palliat House 
A n" i-oth isla*6d. 

Mut.h .0 Ko'ya ~,, age 3 9 
S/o Kunhi : See~~ i,*Makkette 

t : . ~d  
A, 	0 t I s 'a ll 

J\4`6h:a- i'p`n,Q --'Mukh bee ], age 30 
S/d ~,;6~an'ijnqkoya, -Kerakkada House 

IsTanc 

'27 11,  It u d 	e 
K ya ,:Kld te. P. 1  Pandathu'pura House 6  

i d 'r,  th Isla d.:,. 

96 

97 

W. 

&0  

Kill] 

101 

102 

103. 

HIM 

0 



 S.  h-  i h' b b'd h e dh "ge ~ 7 
S/0 Mbt1-iu -, 1Ko 	:Pandathupura.House 
~.~Jidiibfh: Is : 	nd!. 

 0 ba.id u.1 I a,,::age .29, 
S /.6 S a th a.i- 	K al,h n i p u t?:a'* !'H- 6U S e 
Androth Islaild. 

1 	10. Jalal, age 49t 	
I` , S/o Yousaf P. Moodhli ,  pura House 

AndrothIsla n'. d li !' 

I IL Ki.dw a+Vb, -age,;55*' .  
S  -~/o Itild, ce' - N! 

..jB r yami ada House n. j -n 
At d'r 41 	kland, ~ ,  

1 1.2. Kiday.u, age 59 
S/o li-jab, M6:ld<at House 

 M' I 	imed,S' ol,an. 	alahudheen, age 26 
S/o K ova"I". P.,Kandeth I-louse 
Andro, thlsland..: 

 a I 	ge 22 
S:/,6 -K 6-fihis~ethj: Makket House 
And)-ow Nland.- 

 M'O aillined;MtW, age 24 
ayot-n.  S /6 Jabi a I Mh 	pok-kada.House 

And.rbih Island. ,  

1 16. Abdul Gafo ~ ,-ap or -e 28 
S/o.Nallakoya T,, Bappathiyoda. House 
Apd,rot 1h Island., 

117. Mohapi 
I 
 med"Yakhiya. Khan, age .23 

S/o: 	Mathil House 
Alldroi) I.sjaiid'. 

1 18. N"I'l"K' 	3 9: 
RR.C." ,  

A  

)M s an 

119. 	n.  i oy a-, a g,e! 3 5 
S./o'Ahmcd`:l?,6n*nikarn House 

A, n d roit. I i I . . 
. 
s I ati.d 



0 Zaliiu ll. Abid.,:,a.g.e 41 
'~/6'Assainar'N.P., Kajidalath House, 

Mohamliied, ~ -age 50 
S/o' - Abdul Khade'r,.Kaval Chetta House, 
A hdr( jifi.jsla ~d.~ 

Abu:IN aisir,.'tage;_36 
H aa S/o.Siddiqq6 	n naM a 	ouse, 

A  'd; 6 1': Is I a li roti nd. 

* Mohammed Aboo Salih, age 37 
S/oMusthafa,. A.mmelarn I-louse, 
Androt.h. Is .1and..,. 

Koya, age 37 
S/o Sayeed Mohammed, Lavanakkal House, 
Andr,odi Islanc. t. 

MollarnMed lWeek C.P., age 38 
S/o Saye-ed Cherikkal Puthiyapurarn 
Aildrbfh Wand.: 

40 
House, 

A 11.01,  O*ihf~fland.. ~ 

Muk6 :e'; Cl 'a'ge.28 
&L Perumpalli House, S / 0., 	~j 4  * , J, ~e 

An. d.i., 601 lsl ~ an,d. 

fzashcic~~ j6ail: a e 33 . 	- 	. 	: ~ 	 , 	, 	g 
.S/okida~ - -~A: ., . Biyyadachetta House, 
Aijdj-,oth lwk 

"k g; 31 0 am-me H -op a e 
S/b::P*06k-utv'...i K , unnei Hou*se, 

'flij . s fa 

31 
S/o Kbyamnj ~.K.P'., Bappathiyoda House, 
Androdi.1 

, 
s 

I 
 an 

 d 

01. Mo 
I 
 baili'mcd.Kasirn, age 30 

S, 	 J.<.,,.ennashada I-louse, 
And.~o~ ji Is 

120 

121 

122 



M.0amthed f~'akal '  a e 3 8' g 
S/61 kid 	M:R ~ ,: Kandalath House, 
A  d 	I ~ 	 d n f'oth s a 

foor, 1:  M., age 38 Whati4med"Ab
~
pI 

S o ~AA6 ya ~ Tha di `f Makket House, r 
~~ ndroth lsland. : ~ . 

J-amaf, ;,.agq')7 
id ve, S,/,b;'K' .  a 	Poovadakkattu House, 

Androth s an I I d- 

.135. Mohammed Saleem, age 31 
S./o.,Hass.an Kbnni, Keyiyoda House, 
Androth.  Island. 

Koyarnrna, ag'e'47 
S/oAboo Saleh, Kavalch letta House, 

-oth Islan'd" 

38 
House, 

ot Is land.,,  A 

Abd*ul l Azee! z ~Kh'an. aae 41 



......... . 

e -  5 8.. Say(;~,~&I' ;  
-nk laKP U'dai akkada House, S/o:'A, 

s an 

-1. rat
, 

nani agp: ,  t' 	2 
House, S 00 Bu: *'n*i: Anipi,; Ai-nihelam 

A114~oth.kla 'd ,.:. 

M 0'. .Narnmed lclbal,'age,. ~ .8 
S , /o Nallakoya ' ~~erurn:pall House, y 
Androth Island.- 

flookqnni, ~~ge.56 
S/o Yo*usaf.I-Iaji! Bappathiyoda House, 

'Moh~lilm8d* 	sheer', age 3 8 
S,4oj~ j oa ~/.(~ A: .1 Mayarnp'.Okkada House, 
And-ro'di I sdaild'. 

J
. 

Qhe-l.- i~akoya', agb.36 
,~/o Kulln:ilcby'a 

. 
'P., Thacheri House, 

A n. d i -*o,t h'I S' 1. a n d. 

Nas6 
e 
 p-ludi'leen K.S.P., age 28 

S/o. Abdul, K4der T., Karachetta Sarornmapura House, 
A ii d'r0t iol  s ah 

Abdt:; 	;ayYOO*,pI j.i.age 41 
:Kunchali House, IJ 9: ~A'Y. P 

1-~ i 
 as~ fa iii a li ~ ; a:  ge. 3 1 

S opkui~njkoya'M.P., Chekummada House, 
An'd,ro''th klanid;. 

Kon,hi.. bi,, age 46 
"Orn alli House, S/,o:Kad:er 	el l  P. 

'd An.  

Pa' ' itinmpmi j agye"52 
a1h ~koya-  Kolikkattu Naduvilkam House, 

	

i 	AA  

a a et 5 a 	Z' 
D/61'-"fa~ rnsa 1 ­ ~ '

. 	
I' a 	iyathara House, 

Ahdr.6th** 1 s'l ain ,  

0 



S.66ihll ~ a 9 
A 

-  A nd:ro.tll' 	110 

Sa a: k;kathotli ~ age ~)Nf, ,  
Szo. 8 Lfh a* t i V~ K., Chet"tapokade House, 

d i 6th .1 sl a'tid. 
q . I : 

Bas We ~,:ageA.O 
S*/6 . Say'ped,: ],~ *,,. ,I'U'n:A-"'-"a's' ~ada House, 
Androth Island. 

MQ11mm-ned K.d'r.aishi,'age 25 
S  /Q, ~$ayee 	o : , ii d M hat' med,. Karakunnel House, 
A-hJro.t.hIsla"nd'.'. 

S' j J, age 4 7 
S./o - Kid ~ve*: .K.., Kunnumpura House, 
Andro,th. Island. 

Mohammed Raft,' age 31 
S/o, FlAipza Koy8*  K., Pathurnmapura House, 
A0dI*offi' Island. 

Za.miUl , 'AVi&-  ~ge;26 
S/6-.N:AIl'ak;by ~ ;+,,'. C., Pal I iyat House, 
1 
4 

161 A'6 ~d ,~il:J.abbar,' ~ge 35 
S/0' Kuh6 ~ :!S&&K Makkett House, 
Androffi, I$]a'pd.._ 

a' j c, 0' d Mohaniffied, age 54 
'S/o. kid'avu: P0.1 6-Vadakkattu House, 

Ua:: i , - ~age:. ~5 7: ji: A '. b i  ."'' 3 - ~ - 
Thacheri House, 

' 

fl;ij 
1 ~ ' 
i)/O: ,, . i 	 Thacheri House, 
An. drot ls:t ; 1 :  ri 

Yakb­ *613, agql;4'0': ','-  
S /o. K i d a v u: l<.L 'Ai' melarn House, 
An.cit-.6fli 



169., 

170 

r 

Moh'arnm6d k~ fee', age 42 
S'/o ~ Koyarni:n~a: .k,Oya; Mayampokkada House, 
Androth Island. 

1\4 L1 1 .  I.a k oya;'  age 
* 
47 

S/W\4 1~ jeed- K ,.:, La ~:a~i.Qakkal I-louse, 
Andr6th 

13'001<,Unhi' ~ ;ag'e~ 4 6 
S/0 1"'idmit P; .:., Anift &ianl House, 
Androth Island. 

w 
W. E 

Mohammed K asim, age 46 
S/o Yousaf, a1 ppathiyoda House, 
Androill Island-.. 

Kadee.ja, ag6:5i l 
D/o I,' idave 	Thacherl House, 
Androth 1. ~S I all d. 

~4ulllabi a ~& 54 
D o K i d av 	Palathupura House, 

a
. 

M zooi Ali ?;~yeed- P.P., age 25 
S/o.M P.1--atchullah, PUrathikkatt Puthiyapurarn, 
A 1 -i d 1 ,6 i 1 -I'l s I a h d';:! 

Ali. Akbal' K ~";age 25 
S/o..Ch&iyak6ya, Kannathimada, 

n d'ro t:  li' f s~ l ..  and.': 

IX~*~ili~~ 'iii -i~ &d,' ~~~l lc6i-n, age33 
u  ' K h li House, n a 

(By Advloca I t. q 	-6JGange§h) 

Versus 

j- h :e~ 'A" cli-ninistittor: 
Adi'li*inlstra 

' 

tion 
' 
ofthe U.T of Lakshadweep 

Kavarathi l  682655 

l'.)Cpar'M-ien;t 0~11A, griculture 
UT-bl 'Laks jaNleep, K'aivarathi 682 555 
rep ~-05 ~nib&bY,' i,6, ' Director. 

66it-b-1.  '?e@U i y ats  

Applicants 



'an6hqy:ats 
AdjAg-6tiki ~iy6f the UT'of Lakshadweep 

8 	-5 2:. 

we . 4. ep 
e'* nt; '6'd b to: "I a-  8 y its 

O ff, 6 ; 	 Respondents 

(By AdVo cate: Mil.:S... ~.Radhakris*hnan) 

17. OA 302/2013 

I 	J a ffc r, age 3 15 
S/P.  Bab.uj,an, Pannethechetta House 
A ill I n .i I s. ] .a n d. 

F'a?'o6.:q1 .je ,..age-J~ 

Kh 	dan* K` a ;eV.; u an 	i House 
plin-r3s"

. 
 an 

Abdbn ~,  K- 6ya-, ~ age 50 
~ : 	- ~ . 	- 	~ . 	

, 
!i 	: 	. 	: 

S./O.Att9koYa,, ~:Malika House 
Ahiini..lsland- 

N a I a 1< o:  y a',, : 'a:  g'e:  4 0 
S,/o A-b,.d:.  ul .l.a';Koya, Puthoya Kann,iyam House 
Am i n i , ,l s la n d., 

b h drn-M6 d,: a g e 4 7 
o.: ol animed, Koi-nbarn House 

36  J.  
a vq.,.., kottechetta House 

'i 

I 	

an Is] 

hbbarP.C, age 36 
S'01,o-  Cheriy'a Koya, Purakkachetta House 
A ill I n' Islan 

'36  
S/,o il<',"~ .di'et-.,.lf,,3!eliy ~ 6]iadachatta I-louse 
A ill h) 4  :~ 8 :81) 

 
""d S`b eik6Va, Marnpuram House 

Applicants 

(By Adivocate: 	r;,~K:B'.Gangesh) 



7
- 7' 	 ---------- --- 

g" 

Versus 

I 	Tfi&Admi'ni8tr ~i.or 
Adminisiratioii of the':.Q.:..,of Lakshadweep 

bi'r6d' rQ:~ .T:anq ayats : ,' 
T'Pancha'ya~ 

. 
t;  s Dep'aftment 0'.', 

A . d n:-i i;:hi Mrati"oh 	th:e' U.','T'- of Lakshadweep 
K.avk'ath i:1,6  8.2.515.5. 

District Panchayat 
Amini represented by its 
Executive-Officer. 

(D. \A/eep) Panchayat . 	I 
Avnmi Island r.6presented by its 
I.,]Xecutive Officer. 	 Respondents 

(By Advocate:;Mr.S.I~adhal(i -islinan/M/s Sheriff Associates) 

18. 	.(JA-  ~ 63/2'61'3: 

'g e 4 1 A. boo .  a <.er P~ a 

House 
17 va ­ 1 i isla, iA. \'Cl 	Fat I 	I 

2. 	IM L i's i h a Fa. IC 	45 ,age 
'$/~ ,,Say,cqd,:B'akR'ada House 

I:a'ilj.i: i's 	D 

31 	 age 34 
S/ol aiiii~tN 	House 
KavarathM's'"I"a—n'd- 

4. 	 age 43 
S/6:  Ch&,riyak6ya K., Ayhipura House 

' ; 
	, 	:..- 	~ 	 -: "! 	i 	. ) 

K. a va,  rat' II'l. I's I an d. 

a c' oo.  b K. P. ag e. 4 1 
8/0~j~jdave U.,:R.,~ 

. 
Kuttipapepura House 

'Islan: d'. 

A . I i 
k  .1 
o 
 . 

a~~ K, aV) 3:1 4.9 
KIlehyarri House 

a V 



0 

3 

m 

a 

12. 

13 

E 

15 

16 

17 

.37 

l\4.  U; 
. 
jeeb,Rellm,~h~U P*) age 34 

IS/o 'A I i koy,-: ~ CK Uthampokakada House 
s, an,,. 

Ak, . 	, 	- 	~ 	 -i 	e Thaly,  Akby 
'House 

	

V. a. a 	ra: 

ImUjeeb Rdh' inan.b :  a 66 3`6 
S./.o Thangakoy'a, Bi ~ej,,al House 

Sajitha P., -age 3.2.1. 
D/o' A 1 1- Arad'a'ni,*, Poovi hoda House 
l",avarathi Islakid. 

B,~Sheler.:P.1. 1  q'' ge'; 4 4 
S/.q N4011 1a,iiiiii'od -,,;I:Iallipui -a, Puthiya Illam House 
K4Valf-athi: lsia~ jld ~-' 

A bd :L'l l"Aa fi & C.-Ic' K., 'age 4 4 
/0 	d ka'

:.! " 	
d 'S. - Ali 'ne 	turnma a, Kadapurathaba House 

l<a_~,/ar4tlIiAsl'and. 
j  

,qaleem.*A.P. .'a* ~ 34 9: , 
S/:o,N4ohan.Imed'!C -.P., Athampapepura House 
Kav'arathl fsla'nd:. - 

Moliam*-m6*df,fd§saih P.A., age 29 
S/6A~CfiaJTdILjafi! K.P., Puthiya Alikom House 

sla, n ,  

Shaithaii!; ~`5X 	.35 
House 

I~ a,var,  tlij ,fsfa,  cl. 

A n .wa r A. P., a:g e .3 9 
S/:o.. N4ut-h .u`, Ay: h, p~ pd'ra 
Ka lvara.tli i: 1 s 1 ~6 d. 

Ba'shc6i"S ~g&,,:35 
S/0 	 Sdfiy4biyoda 

"~J 
K-~'wa 

. 
r'a t h.t. -I s i a I! d ,  

dlillarn S.  Nbdohalkd' 



0 

1p 

H a~ I ­  fh 

'i"'Ay'p ep u ra 

b
,. Miu~ e 	p;,agd2 ,! 8 

H Inz 	a fil a 	J., ~S' yabiyoda 
Kavaratk'i island!. 

Mapildali K.P., ~ a& 30 
S/o Abdulla A, ,i,' uttitdiJ e.pura 

A- attl Wand. 

I-11dayathulla S.-M., age : 36 
S/o., :~m 4a~ tti, 	Spba ida Manzil 
KqV~ rathj, Isfalld'. 

~ 31 nsar F. .,.a e  gv . 
S~O.0 h 	'K ' : ya K.P., Pakichipura 
~,avai`a''th'i','Ts I a'. 6d. 

S Ll I I Mall 1 	38 
S./o Kidave.U.P, Kuttipappepura . 4 	. 	. 	.. 	: 	~ '. 	I 	.. 
K ,a v a ra till T' sla llid'. 

Y. 
I 
 acQob:  - CT'., age* 40. 

S/O. ~&6sol~ I.)  Pul'eenake'el House 
d. l~ avaly"AVIslan 

7 j, : 

J. 

, 
r  
1 	 4' age 3 

/0;,:~-~a:~~ a:j'-.iail ~ -,i:K6ciiipui-a House 

S, 	c' e 1 4 i~ ' 	ag e,,,,  li 9 
House 

Ka:varathi 1§1 41& 

Attal~ o'ya. B!,-ajd 41 
$ ~o,.ANob'a 

I 	
BiIrekal House 

K a . V.a ra,th i IS lai . I dl.*.. 

N a 	~bi V* :: ,~ .46. 3 0 
~ J C. 	'A'veedu House 

ava'I'at,  .1, .1 s TR 

Mohaffitni:&d fqbbeik.-K., age. 31 
S  /6:: K a sd 

. 
-ni~P~.V~~,,~~il,,'~innai-nl,,alai-n House .. 



shi k : Al 	30. 
d o! 	nd ~pqp a a House 

Kayarat. ~ i -::Isia 

N4 0 h a m ni ed- R--~ fi P.,-' ~age 8 
p 	am 

	

3/a.Koya a ~ i c 	Pulipinnakad.House 
K ~ Varatll i 	& 

Po6k6y~a ,  P~~P:, ~ ag6.4.8 
M 	a House S/b 	 ,jyapur 

K .iltan, 1.sland;, 

FlussainaliXII., age,33 
S/o Mullaninied . C., Kuttithayapura House 
Kavarathi 

S 6 1 a i i-n a n M.,' ~'a ge 3 7 
S/o. J--la0i:za .th 	Maida.noda House 
Ka' ,Varatlli Island. 

K *a ja' IA u s s a i n' C', age 37, 
S/,o Ahai-nnied Khan T.P., Chungarn House 

s a' ~ . f :  n 

M.' J -.'e'A'll  ii~;; .0, h ffi' a n T. ~ K,.., a g e 3 8 
S/6 'Ehifit ,diliou§6 
K 	a i ~ aV' r thi Is and.' 

.38. 	 Sha`fi K.P., age 32 
S/O . S.,~~e.d Poo."A Kakachiyapura House 
Kava, ra*thi Island. 

N*.4oli'aiiil i:i,io*d."R* ,~~ !fii B.; age 33 
A~~A:ida ~/6,'F.P, Beeranthoda House 

Kava'i'dihi J ~ lallct 

 

11"Cl. 

.—j 
ia 	̀3  7 ef: 	e, - 

'hekila Mani S/61jd. Iflaa. 
Kavara.-:~ii 1§1"an''. 

teek, age 37 1 
okarachiyapura House i~ 

J . 
K 

. 
a  

. 
w1ratii, !.s.,and: ~ 



46. 	
. 
Sharafudheerf., age 24 
S/o i Al i A.,. Plo,ovJncida House 
Kavarathl Isla'nd.: 	 Applicants 

(By Advo*cate: Mr: X'.B.Gangesh) 

Versus 

The: k11,11 1i . stl A tor 
j ; 

Adii-li -iii8t:rat ~i66- of the UT of Lakshadweep 
~ 5 5 5. 

 

avar.athi-.'682.555 represented by 
-Oct Its Dil 	01'. 

ij 	i 
D'i rector.dif 1? ~'Illchayats 
Ddp'411 ~tlllel~~ bf-Ralichayats 

t ~Adl ilrils, 	the U1 of Lakshadweep, 

1 1 	i C 
I al ill Frepi,esellted by its 

	

.!XeCLlt 	ro 

V.111age 0~,vo'e Panchayat 
Kaval- a"thi il sl ~ iid. represented by its 
I.I .X 0 C Ll 	Q.:..O f-fic; q r. 	 Respondents 

(By 

19. 	-9/2013 

e e 

	

P. 	m nta I-louse 
Ali 	d 



 13 i C-Faii. u r I am 	age 3 3 
himatyj 	e: iya ';ass;, 	chada House 

ll 

 
aman.o. a. House 

A bljrl, i 11%s I 

 P.-I.Siraj, age.,*31 
S/o Abusaia, RutjiyallIam House 
Amini Island. 

 K. K. Razak, age, 27 
S./o'.Kh.acle ~koya, Kunniyatamkakkada House 

h-1 i 	' 	' A hli'l s and-, 

 !D*.A' 	§11 raf 'age. 37- 
S/0''Wiam6d, Nitam: House 

a,n 

 K.C..MO'o*sa*, age 44 
S/o:,Att:6wya,f Keelachery House 
An'll .111 	S an 

A.Ka.Slj. !'i'koy ~ !1  age 42 
S./c..Chel-4'akoya -, Balapp House 
A iii i ni I s 1 :a n d:. 

 At-tak,  I)ya, age 41 
W,  ya '. Chnnithabelli House 

11 	S ; .an, 

j m 	
, 
ag 

I 
 e 3 3*  

S/.o-.'-A- bd6ITak6va, Madam House 
A  n

. 
 I 'I a d'' i i n i s. 

P6 okunli'l ,  
S/6 -T ! C.iY:.b : f, Noormahal House u8a 

Applicants 

(By Ad'v` 0 c a' te'.."! 	K.13..Gangesh) 

Versus 

I e 	m M.IS ---a i 0 -  
-Ad m,  mstl:a'tj0n:of ffie UT of Lakshadweep 
K,avarath176.82: 	5.: 



).,::ats.  
ts 

the UT of Lakshadweep, 
Kavar ~ h 

0  birect i.  ofEcIL"I'Cation 
D-11-ectorat 

I 
 c o t , : E'ducaliorv. 

A d ill i nistr".  it i 6n!'of t ll 
. 
e-  UT: of Lakshadweep 

a  va ,  thi 69 ~z -555 1 	17 

e 	 h "at V -11 a g (Dw, ep) Panc ay 
Ammilsland represented1by its 
E"Xec'ut i y c t.0 fri c e I... 

Mr. S.Radhakri (By AdAIo.C.a..e.,, 	 shnan 

20. 	().A N ;(). 3-2.5/2013 

Mohani'mcd Abdul Razak 
0 	K. Nall.a.Koya 

Attalada 1- -louse 

2, 	K. Mo6s.a ~ 

Kai~ dif~ml louse. 
R"a d:a,  n n~ th'T. -1 1 ,  d'. 

3. 	1.I4mz-a::K6ya 
S/O... AbdU'T-`P:ad6i-: 

r  ate M K B: Can csli) (By Advoc, 	 9 

Versu.s 

I 	Tm hq Adminisn'atbr, 
A.ciiii!iiii:sti-a't1011!.01',Llie Union Territory 

1 ,  L k I I a 	avara ,  ii — 682 555. 

ces) 
Ill - Ill I s4i'a ~ izjhi:! ~c-f the Union Territory .. t 	..' 	 4 

	

"Rsla -Weem 	'ecretariat 

3. 	Dcpar.tme.nt QfE, !nviornment of Forests 
Union I cri.  It"dry. 'Of Lakshadweep, 

Respondents 

4 

Applicants 

Respondents 



P. K, age 34 Abo.obacl<ei 
S./o 
Kavarath I Ista*nd. 

Jeliwig'c& 	32 
-a S /.0.1-1  a m'c c d, 	I i a u I 

Shajah ~:n B, X`i g 3.5 e 
:i cl;a* V e. Oad ayj 

.~l atti I t  ... s I a 11 d. 

~ By 

Versus 

I.. 	He' A' 	i i I n I s't~ *`: I a t 
. 
o r 

Administration''Of the UT of Lakshadweep 
1\/__a'V'ara'th 1-'68)- 5 5 5. 

Jr'C'C'-t6'r of':P ~ nchayats 
Of a.ficha ats y 

Al i' 	 UT of Lakshadweep 
'8 

.. I. . ....... .... 

All 3. 	"thient bl -4 8: 6nce & Technology 
u li I'(; 	-t 	f L kshadweep ).n:: eij'J:t'ory:o' 	a 

av8i'clthi ~ --.682 ~555 
-epresemcd b; J ts Director Y  

I I I .ago (1) , 	Panchayat P .  
a I I 	ell % ~ avaj'dthi sl' i c rep ~es 	Led by its 

(By Ad'\/oc'atc*: M I -*. S.R~'adh akri sh nan) 

Applicants 

Res.polidents 



22. 	OA  327/2013 ~ i  

F.,  a r 0 o k 	-0 & 14.0 
S /0 ;  I,/ .L in,  li i k *o~~. a~ I.  Li 

* I 
a v a~ra 	I s 1 1*1 d. 

2. 	:Ullllllel*" FLI-1 , 00 	~age -  3i~ :;.
~ *. S  

Applicants 

(By Aclvoc .atc: Mi 
I 
 -.K.B...G ~inges.h) 

Versus 

The Adr-ninis ~ I - ator 
AdmInIstrati.oll ofthe UT of Lakshadweep 
ll\'av,ir ~lthl-682 555. 

Dire.c.t61 ,  6f t i ~011cllayats 
OePartment of.Panchayats 

lli ~ msti:a 
;: 
ti.,on of.the 'U"I', of Lakshadweep, 

D,clxII - 011ent or . l.: , nvironment & Forests 
U111611 TOr'I - ltol-,Y of Laks'hadweep 
k", a v a ra t h 1- 6 8 2'5 5 5 

4. 	Village (1) weep) Panchayat 
K ~iy..af-at. h ~I.Sla'i)d 1'epresented by its 

Respondents 

(B\/ A( 	Mr:,~,.Radhakrishnan) 

23. Q A 3 :2 WIN 3 

sa'1*1'61 ~ 1'~l C. I J ~Igc 34 

j  Chendipura, 

$alnul I ame d .1)  P age 39 
S/o.A .Lt,a,l K.P., I Okal'a ChepUra House, 

tvloha*mlil,6,~ 	 ao e 
'i/ 	L S/0'  1 lim 	 itholapua House, 

.,.;.. !a r e 131 	age 4'1 4. 
0 
 N, ay. inj e ~ l I aill House, 



445 

'b 
'adam House, 

3W ,a 

(By Ad! 

Versus 

The:  Administrator 
Administration 

. 
'of the UT of Lakshadweep 

Kaval'athl-682* .555. 

Applican .ts 

4. 

(By A 

24. 

1 . 

q 

Di rec* for of Panchayats 
Depailment.ofPanchayats . 	: 	- 	, 	:,. 	- 	: 	: 	i 	... 	~ 

Adnj ~ iii§tration:,Oif the UT of Lakshadweep, 

	

~!.&,6 i8 1.-  0 	i.,c'.a t 16 n 
Direi2t i*-  te 6ftclb.-ation 1 	0 a 
Admlili.stration ~'bf the Union Territory 
o  f 	sh , 	e;p - Lak adw~ ;,-K'av,,irathi-682 555 

Y111 .a*ge'(D\~veep') Panchayat r 
Kaval-athi Is' 'la, lich,epresented by its 
E 
x 
 ecutive,:'Offic'el'. 

dv.o- c',at: e:, 1M:r -..SRadha1(ri: shnan) 

9"11 I'll MU.-  M. age 38, 
Manzil, Kiltan. 

S6061, vi ~&,. .:Joil"J'wisting Centre Kiltan 
Pisirict PaiiA,,Nk, Kiltan. 

a h,LI :1 H a m.6ed 1". K.. a ge 5 0, 
Thottathakkara 

S to, 	d III t I e i.- k 
Kiltan b j,'i 

i-C61 'age 33, 
a oya, Ab IsVe. S-0: a 

ltl ~ ;n 
I 
e 

 I: 
 per 	 Centre Kiltan 

	

-C 	ing 
t,'.Ki tan. 

Respondents 

Applicants 



(By Ady6cate: Mi- ,S. RadJ-, akriS'hnan) 

2.5. 	OA 3-3.4/2013 

11. ss a 11A 	It, 	34 ge:  
S/ eed M61 ai-ni-nad.A.M. 4y 

Agatti Island 
(M;'o 

L 
 a 1,  s ha:'d :  w*` 66 p; 

Wol' Ung as. casual labourer in the Department of 
S:c'-i&n66 *Tc- c-h ho"'logy Agatti, Lakshadweep. 

Hyd.6i"P. 
S/o .-S a * 1  d-- gwli: i- i H 	U. yee 	a 	aj 
1)  ol 	ai.(H'o6sQ) :, Agatti Island 
UT oTT;a:ks'nac1weeP ~ , 

~t  0-  "1 " I 1~~ h.,  g:: - 8,  s,~ i c 
- 
~S~41.1 ~bobrer in the Department of 

8:6:.ibibb ~ -'& 'T6­ 1~;`Ii n''ol ogy - .:Agatti, Lakshad 'weep, 

39 age A  A 	IN  MY'.. b:atj ~ 

	

o -,H 	jq,  m7ft~ 

	

nn 	... A. 	~ ~ 	I. U. a. '-Yo 416us6'Chetlat Island 
0 ta (s iadweep. 

W,6'dK1,i'i .:g-  a casual 1 ~ bou;* rer in the Departi -fient of c i: . . : 
	 - Agatti, Lakshadweep. S~ c h c e & T& 11 o I Ogy,* 

N 	 age 27 
,S/6'S6.cdi1<J 	~'A' 

1H 8 e) Chetlat Island K,  -i~i~iklji 	
'd

-  (I 6~ , 
S"ba'' 	e` p, 

.~ q,~s N-11abo"u'rerin the Department of 
S 	 0 ogy,,; 
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Ciieklak Laksh~dweep. 	 Applicants 

kose S r. & Ms.Daisy Manic]) (By A:d\f*0qW&i-); 

ersus 

Th& Adifiihistvatpr P . 

a Weep K' 	thi-682 555. U 	L Icsh' d qvara 

Chaii-per'son 
Village (Dw&op) Panchayat, Agatti-682 557. 

Ckairperso .n . : 
vill'age (Dwee*p).  Panchayath, Chetlat Island -682 554. 

4. 	The Junior-Scientific Officer 

Departm6n 
.
't* ol'Science & Technology 

Chetlat-68 55A. 

5 	The Junior Scientific Officer 

bepa ~ 
. 
t 

, 
i  
. 
iie  

1. 
 1 

1 
 1 t of,Science & Technology 

Agatti-682 5 5:7.. 

6. 	Director of P anchayath ~ 	1. 	1. 	1 	: 	... 	. 
be'parti-neni 'of Panchayath 

KavaralthP682 .  555. 

(By AdN;o.C­at'Q: Mr.S'Radhakrishnan for RI,4,5 & 6) 

26. 	0A,33  Jlbll 3 .  

S.P I la  r'ls:: ,  
0. ... oY 

a <-LI 1111 

S, ~ i:l4hi -vapura - K*Itah 

2. 	i Az a r 
S /o. S ~ye d,B Li. b ar i 

il 
. 
ri 

. 
yat-hivo -  11 	i Itan 

(By A0.'q ~da 	r. 	artraj) t&` M M'IZ- ! H 

Respondents 

Applicants 

VerSLIS 



A'd!nf*n-l'sttcqt0-1` 
I ritoiybf,Uk ~shadween 

birec ~tor' : 617 	laayd'ts 

billoll Ter"r I foryl~bf ksha d weep 
X,avarattl 

S Li b- D 1 v I s I o n a I offi; C'.C* I': 
Kiltan Is] 

. 
a nd

~ * 	! 	..::.: I 	 Upion Terntory of Lakshadweep 

K i I t a 11. 

4. 	Director, 

tJ'I.'.O.f Lall<~ sha6-veep, Kayaratti. 	 Respondents 

(By Acivouite': Mr.SRadhakrishnan) 

27. 	C#A'344/?013 

I 	K"assim A 
Yo.Atta'ko 

I 
 y a PT 

. 

I -: 	Andrott a L 

jalattlddin .N :  
'Att"~l<- 0y"..N.P .  

il l ] 61guM qiada' House, Andrott 

Mo'hall6med 1--lassan C.E 
oya'S VP 

Fclayakkal; 1-1: ouse, Andrott 

Mohammed 1~a'leek CX 
S/o,Koya K.0 
cherlycil Kakkanal HOLlse, Andrott 

Mp.l.ia'liiiiied-.I ,', -allialLiddiii MX 
S:ko. S i h a b U d-d in Popicc,ya -rhangal 

House, Andrott 

1\4611:~ffihied ash .eer c 

Fdd~;~ kkal'ji' 6 se'' Andrott u 

N 	u.  I 1-18",~ sa'n 
S/o,NallaX,ql\-;'6ya -UK 
Aualacia' lilo-  6 :se,': Andrott 



2. 

6 

CN '-Beegulm 
1)/c;.:l ate . S,  1) a n" s' i d d n T. an gal 

I' N lakath, Ahdrott. Chernava i­ . 

Advoca te: mr-K 

v  el.s.. 

t  
The 	li h I - stra or ...Adrn. 

9~f;rat~~I iolil: .`O~ t.ie Union Territory 

of Laksh ~ d\~,qqp,. Kavaratti — 682 555 

Director of ]:, an chayats 
J) c pa rtmem of..Parlchayats 
Admiiiistrat 

. 
~on'of the Union Territory 

of Lakshadw;ee,p, Kava atti — 682 555 

j')cpartnPeii't of 1.1ectricitY 
U11 ,1011 	Y~'o F Lakshadweep 
K avarathi — 682­5. 5 5 

VJ I lage (D ~V;CO) Panchqat 
ar )c r ep* 	: d Andr(M't Isl 	i esente by its 

x  eC ~L ~` 	 ~.~682' ~552. 

Ad-'~6cdte: W.$ ~Oh4kqishnan 

~ "`61  3 OA345/2 

Ayshornnta 
D/O Han-Isa, Itadietta House, Agathi 

13 ee"fath u mlb ~:a ii ).  V': 
1,) 1~,  by Puthanveed I-louse, Agathi 

P*,  K - 
6nAad House, Agathil 

athi a rn a k kada House, Ag 

Agathi 

SJO.A'booback&r. Koya V.K 
House ~ Agathi akVa ~.hilc' 

M 

(By 

7 

4 

(By 

No 

Applicants 

Respondents 



	

10. 	Niazer K, 
S/o.Kidavc 
Ki.mnlkathiy*ap ~d la I-louse, Agathi 

ShoV\/kathall; M 
S~o..Ummer:B 
Mal yach6da:'1jouse, Agathi 

d K 

	

12. 	Sa y` 	16 amme 
S/o,I?ob,ko ~/a.B::- 
K,~Pe p-  a;  t 1-4PU s el Agath i 

Nasc6. ,:.P 
S/O.Wthalif K 
1) athada .1--fouse, Agathl 

Aboobacker N.M 
S/o ..,Ab,d .u.1,Ra1iman F 
Naf'6e , a.M.a ~jzi Agathi ~ 

 
Oya Cip f V. 

h1z1*1 ­,.a:I .1 faill, :  Agathi 

Ai~ 

:S/o l 'j I 	"d Koya 
, J<~ a . k k a d Hou'8e, Agathi 

Azdiar C . 
S/.O.MohaMmed Koya T.P 
Chal.lq,kkad FIOUse,.Agathi 

Aboo&,i icl~& 1.~,' 
S~6.S ~yed J" ,  ~ T.P 

~ -61-louse, Agathi 

 Savad I AM 

	

a 	aj i /0 	d IA , ~ 	1<~ 



I 

Kad 

 S-Oc:d r1l Y60 h,~Aqq 
1p  

1. 

aH 	d 	0 A' kh . 611 

 Moh ~rnmcd ~Kq;a , B y 
Sfo-Koy'a 
MyMhabiyod. a f-louse, Agathl 

 NaFees ~l M.K. 
D'/O.Abdulla,Koya K.  
moOth'anikakkada House, Agathi 

 K 4a,  p 
S/O. 	unhikoya ~ 

p o h 	I-10.iiis'e'. Agathi 

 Ka'~mlkoy ~i K.I: 
S/o,Abbobacker:Koya 
K/amalmai'mill-6da Puthiya 11lam, Agathi 

 Abo''obackel .  U.J.13  

 1.hiclai-u 
5/0 Kaylas'sal ~ : i  

gathl 

 \_amak]U-~`l ffl .sq, 13. 

13' 	"O'd 	Ag~th 1 

 i 	u il N I 11 	nd 	i : 	''IM' 
D/o..Aj ~akoy ~i 
Mal*Tiyani S c.  v .i y,'p d a I -louse, Agathi 

29, J 	f'fe 
1a:11 ~yocli :;t3 f ", "TT 

~\J~~y,~p ,qp'ada ljdusc' ~ Agathi 

3 0, digk&` [1 	11. 1 :1.4"k 

S, 	th* j qu e j  Acya 	i 

31. a ~ 'l It<. V 
:-~Mtutbdk o~ .a K 

I  
~da+lo;use, Agathi C he''i,  iy'** 4 p ~kp p. 



Nascer T.lD 

I I'll 
ekJ(L1 Put.11iya Illarn, Agathi 

L) b ai d U 

Unli.nmerodaclietta House, Agathi 

.37. 	S,Nec.Mohaii -imed ICT 
S/O.Aboo S a I a 1-~ . 

aj~ t.. li.  i' t h 1; ' 6d.,ii,HoUsc, Agathi 

 

I-louse, Agathi 

Ab dU"I I a'13 
S.Vo1:'F'.athak ~;Ha 
fliy ~ sh'abi.ybcla Flouse, Agathi 

1 -1 ~aja r6 m ma ~f: P- 
D/o.Abdul -ka-derkoya P.0 
A'Ile kku 1.1'6 th Na' i.1 I a ill, Agath i 

 
Ila- lid,  
I kk -a - J-T&Ise Agathi 

A 
d'.A I~i :K: 

ZD y. 	House, Apathi 

.iyam 1 13:  

I3athAh6d,iJ'I6us(_1, Agathl 



47, 	Showkathafil 
S/o -Latc Attakoya 
Sail anlyoda 1-.1O .L.Ise, Agathi 

NiSsallli.ldhCe'li V-K' 
S/o.1-laniza CK (1-at,e) 
V'adak Kc ~ la' 111am, Agathl 

Chei- iya 	A.K 
SA).K.0yal 

it -i-I e! oh 	!:d:.Ali C.P 
S/d. Kasill 1 : !*  K :' ...QYa 
C,Il~~ !idlak*apad ~ 1-10LIse,, Agathi 

Say*cd Vohail)ftled K 
S/6.'Yq**  Lisa I" A'; 
R"Ithii 6 I'llp 6'raffi 1161.1§e, Agathi. 	 Applicants 

(By 	 bangesh) 

vei-SLIS 

11 i sll ~tbr' 
t-iol~ .of the Union Territory 

-F*adw'* ~ Kavarattl — 682 555 0 	S I 

f)cp ,al ti 
. 
-I-te'nt'6fA1gna.I1ture 

U n 
- 
Ibn 	of Lak s had weep, Kavarathi z 
IDI eset, 

t. 
c 	-ector — 682 555 

3. 	't it - (if i.Nh ~ha~ ats 
.. q'a.. 11L ~ : T Pa'hdhayats 0. 

f th,e Uhion Territory 
wl~~Pi,'-Kavaratti — 682 555 



614- 

D- 	h! " . )'J'~ anc 'ayat 
A g t h i F~ 1; ~'p:  d":;; 	s:'e' n t e'd b y i t s 

Respondents 

B y A v 	0,  m 	a s nan 

29. ON  346/2-04 

I 	U rn rn er Fai-ook- Shafi 
S/o.Aboosala 
Malikakal I-louse, Aminn 

P.A S . a  
.. 
yedali 

S/b ~.1-larnzakpya; .  

Puffiiya -  Ash a"r'6da' House, Amini 

Ra' 6iiiat- 	B-! e' 6iiiga.h~ 
Wo Aham ~d:,: 	Mahkakal House, Amini 

Aharnedkoya;' 
S/,.o.,Ko.yak .i da''v u,. Suram 

z 
 bi House, Amini 

V~ Uyabi P.C. 
D/o:.A'n'thukoy'a,' Pall iyachetta House, Amini 

f3e'qbi'Mj) " 
Flarn ~ d,,' Mal I ipura House, Kavaratti 

 
~11MAI'f ~W .'" ~:Vadakkil 

. 
apura, 

avaratti 	 Applicants 

(By A4vpcg'e -,.M'r.'K.8 Gangesh) 

.::".Vel"sus 

'T~h&Ad,iiii 
' 
h 

; 
istra 

' 
tor 

A ~d.n?!r1j ~; t)*ation -.of the Union Territory 
of f A~hAdwee'p,.K ~varatti — 682 555 

2. 	Air'" I 	-,P.ari6ay ~t& 
n. 0-.A'i ~"b.f'~:~n~kayats 

*~ i I t4l 
i 
 b ~of'ffie' Onion Territory 

w eep., Kavaratti — 682 555 



4. 
IA  

3. 
dweep 

h  ftb 	'Directo r of Education - 682 555 -dl ~ V 

VVIII g'd 	~ W. ' e e. 	ant 4-yat 
by its 

M'1166-r L: 81-21553 

5. 	mi -li ~gejpwqep) Panch:ayat 
KaVa ~a'itil._Sli -h:d repres"ented by its 
-E~;ec6fiv.~ 	fficer -,682-..555 

(By A6`66f~:M !S.:R-AdhAkrishnan 
iw! 

30. Ok-347110i3i ~ ! 

ufl I MkO 
P,@Ilicharn 

I 
 ji 

.1 
 Ou  

1 
 8 Q,. Kavar-atti Island 

Mah~rnodr M-P 

mm,  a zpura;~- 6juso.-Kavaratti Island 

 
f 	X. 

I land 1-A ik,  ftd~PIWF'R KAVatatti j ~ s 

hi 0  
.1~~anaf 

avee,  V K'avaratti Island Pothily 

r 
0/b. I br~hdMl~­.utt-V 

t$,i~apurarn: ce a. o c - 
Ka ~'a 	I 4r- ij d 

1'0-w 

d y,"Ifjp qfq 	vh.iatti lsl"dn 

 

Kavaratti Island vappa a*% u 

via 
D'/ 6. ~A b'd m.h:i`1­n a n 

'6d§'e, Kavaratti Island n e ra F 

Respondents 



tv~ 

X 

H 

12 

r4 

Iuhkh"ath 
./.o: " A I 

island 

a  'diliatli V-M 
D/o,Valiya' Abourahiman 
Va d a I& Ll rn e a chad ~rn, K 

.. 
avaratti Island 

R' hiyambeeT.P 
OYbAbamme,d K.P 
T ~it4tbapura!,  Kavaratti Island 

Be&fa.thup~ma .B 
D/O.Ab6obacker 
Be&rarnthodd;. 'Kavaratti Island 

RArna'th Beegum P.P 
1)/o.Attal K.P. 
.Po 

I 
 charachepu.i,-a:, Kavaratti Island 

 
b/oMcithu 

. 
A a . - i 	Yn. PUI a 

T -  - 	Kavaratti Island. 

-dange'h) s (By Awt,~ 

V*stis 

The Adrnifi istra tor L. 	.: 	. 	. 	: 	.. 	, 	~ 	 ''I 	i 	!,; 

Admihistrafi,6.n' :-'of the Union Territory 
'6. f 

: L.aj<'s~ ha~. W:*el ei p, Kavaratti — 682 555 

D.Ji-ector (SCIV ces) , 1 
he Union Territory 

'U4.,ak ~had ,Wdeo. (Secretariat) 
i: 6 8 2: 55 5 

Du,,ectQ r1of Ih ,  stries 
'uh  nl-em ory!o io"'I 	..f:Lak§hadweep 
K'a; 'v.;ara'thi reb 

. 
rq ~qp ~ed,by the 

Diiectbr of" lnl:d*U§tries 

(By Advo''cate: Mr.S'R~dhakrishnan 

Applicants 

Respondents 



-M 	r 

'
4  

31. 	 ww" 

/b Sh~ J'I~Ik: ~ 

.N.6 Ot 	 f 00~b ini 

2. 	Aiiakoya 

o.". M̀: ' 6t,  h u k .Qya 
&frarnbi I 10 us!.e 	A rn'i n i*,:. 

An*war Hussa:in 
D/O.Essa 
Ko"tta'PUra I-IOLISe, Amihi, 

 
D~q~-~ayeed: ' Ab du I I a.  Koya 

iiini 

j-iarne6daihbi: 
D/o'..$'h .ai.koy~ 
M'b n a kk Mlabh.etta House, Amini 

Fi ~ s'saihar' w 
S/o.-M o harn Med .... 	. 4 . 	. 	. 	. 	. 	: 	. ~ : 1 ! 	. 
A I 

i 
 niǹl. O.chett ~':House, Arnini 

 
s 	-.Is 

Amini. 	 Applicants 

(ByAd- "'; """ "Mi"I' B Ganpesh 

Versus 
I 	

The'Adrnli,~ Js'tr*~ tor 
Admi n., isti 

* 
'ati 

' 
oR,-of the Union Territory 

oF I'A§hadweep, Kavaratti — 682 555 

Dir6cior ,  bfl-)~ "Qh Q ayats 
Q4ncllayats 
ft.! 0  A m'Tft'j`S'tr9t'l6 	f the Union Territory 

.. .. 	 ... ... a . M ep..  

	

LA 	W. 'QUI 
r  f 2- 555 qt I';'! 

b-ev 
~

f i1ne 
. 
n f - .6-f Ed u cat i 6 n 

U n' T&m6ry.bf  Lakthadweep 
I<, a va r'a th i re'resent'ed by 	- P 
Director: of E"doc -ation ---~ .682 555 



.......... 	 T 	 7 Tj 
J3.  

Vil Ag  D  

	

wy. 	C 
e b Its A mr.. 	Ores t Y 
"554 	 Respondents 8 

T  

(By A86~d't&,':,Mr.S; -adha tril:i  pan 

32. 	O.A.3.5.0/2013: 

mo&mi-~ 6*-d'k -a~.san:,'. 
S/o:.Ab:du'l Kad&,* 
Nlqh4purakkad Hou§e,. Andrott 

J: 
Abdul Hass~ ti ;  
54o.Attakoyal 

,Kq'ithatt, Hou ~so,:A--nd.rdtt:- 

Sayed Moharm-Ped 

,$/o.;Aboosala;: 

:Kar~achetta Ho.use, Andr*ot.t 

Mohamrnc ~d Hussain 

S/o.Moharnii-ied' 
jl.~ ' P 'p~'thiyod'4,'ljouse, Andrott 

n. 
ya 

ouse Andrott. 	 Applicants 

,.%X~ 13. Gang6sh) (By A4 ,y 

Versus 

Tho'Adinihis,tr~tor 

A, 
d'1-'h1. ,ni'Str .a,tio,.fi.:o.f the Union Territory 

o f L d k s h a 0 w-e-~-- I",'- Kavaratti - 682 5 5 5 P 

Dir'e6t6 ~ of -?Ohthayat ~ . 	: 	'". 	, 	, 	. 1 	. 	. 	I 
0~6paiii:p6tii ~ - d Panc!hayats 

~'of the Union Territory 
J. 

a-W 
$55 5 

anc. ayat: 

Kf'a,`~a 
. 
ra 

. 
to -r 

. 
ep,,~'g- §.en,t~d by its Chief Executive Officer-682 555 

.-Village' (D~v~ p . q . ).PAnch'ayat 
xr~

, 
 0-rott lsl ~hd. "r-~ Or'eserited by its 

Ex'~'cutive'Offlib& 682 554 	 Respondents 

(By Advocate: Mr. S. kladhakrishnan 



33. 

2. 

3 

2 

(By 

 

 

M 

5. 

(By 

34. 

S/o.Pookoya.. 
1:1.uthi,y.a Ed-OPryd-kkal House, AMini. 

A~V'6cat&' M-L k :  B'. ~ G a f i ge,  h) 

Versus 

iS' a tor H& -A 
A'dM,'b!NtfA:ti;On of. the Union Territory 

d 	K 	tti - 682 555 6 	\Veeiip, avara 

of P~n6hayats! 
q 	

t 	i: ,  
pai.-!.nen ;O.f Panchayats 
min'istrafi ~qpf the Union Territory 

'"FLak -h d'y 66p 
K. v ra 1 - 8 

. 
2 555 

-60 
 -,e -t 	-n Child Development ~,n f Wome 

y,  of:Lakshadweep q 
a 	;1 

iis!Dir6, ; tor 682 555 r. ,se 	y 	c 

-chdyat Pan 
r'ott 	presented by its 

Exec 6tive Officer - 682 5 54 

V.  i r-t~ge Panc~'ayat 
I P '!d' re-p-  re- §ent~d by its 

69-2 553 

-q&4ri§hnan 

Applicants 

Respondents 



r 

I 	:M6hal-nni"ed!Ri,~y*,'~~z,~~ Kh4.1~'~,  

T AN. 

 
a s. ye.e. 	pfiqmpe, _oy 

t urq:J; - p. u,$e 	ndidtt 

Man5oor Ali.:'. 
S/o.Muthukoya'. 
Pentai-nvelipura -Ho'se,~ Andrott 

Wharn'med 17aisal 
S/o.S_id.deqque. 
Makk.et House';,:And'rott.,. 

(B y A d Vo.oc a~tè 	.B Gange8h) 

V  -sus ei 

I 	71. 'he A:dmiiiistrator: 
Admifilstrati 

- 
on'of the Union Territory 

of I-ak§hadw'eep, Kavatatti — 682 555 

Pepartment.of-Anifnal Husbandry 
i'on*' ~Ter 

! 
r 

: 
J. 

, 
to; ~ 	Lakshadweep, Kavarathi "! . %.. .,., Y 0 . , 

nife­ d'.6-y i is Di rector — 682 5 5 5 pre's 

-nohayats 
N'~!5''.'fii'6'6i ..bf'Pdh ~:hayats 

jd~ *tfie Union Territory 
6  -La F. k§hadw, ep 
Kavara"thi':_̀-, 68: 2,55S" 

YIjlag6, (b w!eep) P ~;.-nchayat 
An.drbt.t'Isla'n"d"re*pre'seiited by its 
E .'Xecut ve'O 'C'er_­ 682 554 

(By Advo c al 6: M.'] - .S`J.~~dh~krkhnan 

35. 
j  

Agatti 

Applicants 

Respondents 



h.-  k*  K..i:M S. 	00 'C- 0 

	

AW 	~.d 

T 	
'.ad P:-Afii~i 

Thek-k'uthi a. Veedu p 	ly 

K.- P.Hornz'akoy ~ ' 
S/o.Abo.obacke'r 
Kaimlhialmiyoda Puth iya 1 .11arn House, Agatti. 

K~ 81-iowkath.ali 
$/o.Sydubukhari 
k6'n'di'n'od.a' . F.1ouse Agatfi 1 w.  

f B. h'~ifa udhe6n; 
,$/o Ur nrn6i~ E I la 
B6e' ak tti" 6 	1 y :  u y . ,Oa f.  ouse, Agatti 

V.K.Moharni'ndd Mdktha'r 
,$/q.Abdulla ~?ya 
Vadakk Kunninarriel House, Agatti 

AbdOl I~ ahi'rh ~ n- 
S/o.. -Did' ee -que , . -  
E" Ila- 11 6 0 se A.-'g aft i 	 Applicants 

cave.., i---k!,"4`6ang:e§h) (By A 

Versus 

r 
Adrni'riistratibri. 'of the O'nion Territory 
of 	s'fi 	Kavara"tti - 682 555 

e Oa;ftrhe'dt. ~O ' 
! 
f-Anirrial Husbandry 

Uni. qq - jqri-. it  "6'ry of I-ak§hadweep, Kavarathi 
Reprio-'se 	its Qirector - 682 555 

-~04t'4`v.b.f Nhchayats 
tp 	h ts ektitf t~". 	-P. anc ayd-.-. 

O"n' ion Territory 
0 a hadwbep; 
K : iatti '-1 6-S2:555 ~`v a 

Vifl ~ 'e*  (Nv:66'0)',::Panchayat 9 
4Vi I-s1aPq::represyntbd by its 

'553 E- Xecuti.ve Ofr`?:i'c: C:: r - 68 ~~ : 	 Respondents 



(By Advocate,,, M*i-:..S Radhak6sbrian) 

36. OA*N 4.  3-54/2043. : ,~
..': 

.Suhar-a 
! ,g 

Kakka,41 H*ou 
'A Andrott. 

(By AdVoqate.Mr.'K.B.. Gangq§h) 

Versus, 

I 	The Administrator, 
Adi-nih istra'ti'm ~ of the Union Territory 
of Lakshadweep, Kavirathi — 682 555. 

The Diil-ector:(Services) 
Administratio'n -, of the Union Territory 
of~ I'Iakshadw ~Op (SecretAriat), 
Kava ~atti --L 6:82'555. 

Departmer.1t q)fAgriUlltu 
. re 1

-Y of L'aks~adweep, 
Kavatathi:L 68-2 ,  555. 
Repre,sent6d'by its Diredtor. 

, - .. 	11 	1 1. . 	 .. 	 I . 	 . . 	 . 	 . 

(B y A d v 6 c~ah'6 Mr.' S. Radhakri;shnan) 

37. 	OA 355/2613., 

Y . S/6. S 1~4:,  1(0' a 
Kakkanal HbO:se, ~ Andrott 

2. 

e n dffiinaa.H:,6k 	drott. 

(By A ~ - C,a,t6: 	-a 	h 

Versus 

I 	Th e Adii-iini ~: i-1740r 
Admini ~ trati -bn ',of the Union Territory ., 	.. 	.1 	~ 	 ...: 	1 . 	1 
6 f L ak ~h ad e e.0 Kavaratti — 682 555 

Applicant 

Respondents 

Applicants 



3 

a 

f) i ee:ctor o Pan q: ,'ha')~ats 
Departm'ent 6f ,P-'anqhav*Ats 
Adhi ~jhi§ttati-b -k;bf tff~ Ohion Territory 
0  L f 

m--D 	or':of P*6 ~.j~~ I" 	 viation S I IM 
y..O :  ..:a'k ,  

	

it r! f L-t 	eep, Kavarathi-682 555 S: a, 

Village (Q\Neep) Panchayat 
AndrottIsland'r'epre'sented by its 
J~xecutive'Officer — 	682 554 	 RespondeInts 

'p- 

2 

(By Advocate: Mr.,S Radhakri§hnan 

38. OA 356/2013 

Flaiarommabi 
D/.o.Koya Ki,da .ve,M 
JI~ ithj' pad'~,'House; Kalpeni ,j 	ya 

2. 	MX Cfie'ri'y -'~koya 
S*/,O:',M arnrn ~d'Koya'.Haji 
M~a,t.i.-n-i kka 	a House, Kalpeni 

(By Advocate: M,i-..K-;B Gangesh) 

Versus 

The Adr'ninistrator 
Aftin'istrat 6 -,Qfth ~e U hion Territory 

K4vg' , ratti — 682 555 

anc ayat~. -  Ue 	T:  h N jf  hayats 1,14 nt 0 	anc 
A, tOn ~1~ istran 	n the U ;  ion Territory 
L :a. s adWe.e. 

'1555' 

`~ilf4e ~Pw~6p') Pdhchayat 
Kaio;'eni lslan* &~epr~ se'~ted by its 
E.Xecutive Offip",er 682 552 

(By Ad/y'p!~ale:: Mr',S'Radh~krishnan 

39. 	ox. , 	f 
'Al 

-k/ * ~ '! K ~J 

It 

Applicants 

Respondents 
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5. 
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RD 

 

 

G4- 

ikak~-da,~J!;6- "~ ' - s K:1 e, a peni 

w. a 
4 I'p 	y 

-6: SW~ At 

P, 
S -m6hw- -' ~"'-4':koya'i /0 
Peechi ~ath i4o.~ U"8"e Kal~eni 

Abdul Latheef. 
S/O.Pallath Ku6hi Koya' 
Nenempapp~da;  House, Kalpeni 

Attako ya 
§/q.Xasmi:K' y'* . ,p 
Kuhhi 'vak`Ad4' fjji use Kalpeni Ru. 	0 

ba'U'I N~S~F: 

S/o.Muthu,K-Ioy.a 
wn ikakdda": 6us ~, KAlpeni 

M.K Khal6e 
S/o,l-lai-nz'a Koya 
.M 

a 
 1. 
 rnikak~d~ House, Kalpeni 

Mohanj,rnp'dI'N,'as'er 
,5 6 Q:Moha~rnp~dd Koya 
Np~ ty~th Wuse, Kalpeni 

lap 
:a K ;OVa. 
me op.se, Kalpeni 

~ kbri'~'a K6Y~~ 

N .eajy'ai.-n House; Kalpeni 

SN.Kunhi: 
C6z-~'-* ~ . ,.. uraka'd ~~ ouse, Kalpeni 

k  00 4-(A -'en' kb 

l4i'o!"' ~Use' Kalpen i 

asr Fkoy 
* 	' 

i - - ''. 

a  
k" u" 1 - 1 111 ; K ~6 yi 
~ 11 ,kad ~n:' -~],Ial Housel ,  Kalpeni 



e4oll 

El 

Kalpeni 

65 

AbdUlTfakeem 
koya 

e Cqc -hedafn'., : I-,Iob 	a se, KII,'peni 

Hajirom labl.:: 
D/,6Xa`srni 6,ya 
Akkar'a*-j-fous -'e:~*K alpeni 

H.-urfigit. th: :  - 

Arak ~al a* r;HO',u 	K I 4 pem 

S/o.Ko.yaniqja, ;! 
j 
.* 
i y 

.. 
ena.rh 

: 
H 6us e, Kalpeni 

Abdu* I'G 
S/oXasm'i 
K*d6P6,i-~ 'i-'h`a`illa:m House', Kalpeni 

 
S P, 6 6,  

Kalpeni Nm 6b, 8diffi H 

aTya  
b 

 0. 	
S o'a,kt 

P'U:Jth'iy:4' : ' 	-afflouse- Kalpeni. pui 

(By Adv:6.cate' Mr.K. -B*Gaingesh) 

Versus 

.. 

st  

. 

--din 	i.06 of the 01 nion Territory 
ff-:L'.A ~ ---'~d 60: Kavqrathi — 682 555 

gric "t*'O' ,f.A" 	ul'ture 
io 

' n'loft'l -eri'l ~y.of LakIs*hadweep, Kavarathi 
eprespnie ~, ; 1~~ . its Dir&tor 

Dire"%6t6'r:6f Peihchayats ~ -: 
Department: )f Pakha~ . 1ats 

Ad m"in:i§trAt i : 	f the Union Territory i, o,n o 

,oF:-I,I:1akshad\~,e , e ", Kavdratti 
:p 

Applicants 



?0~1 
pli 

at. 
zepres' e'n'' 'Y its 

(By 

tj  40. 	O.N.358/2013' 

Abdul.Laffiee'f 
Keela Villattorn', Ampi Island; 

Lakshadweep. 

(By Ms.Shahna Kai-th,ikeyan): 

yersus 

Vi~.1-14ge .(Dw&ep) Panc ~ g'yath 

Arh4i jIsland 
ir Person s!c0tod;by. t4'e; Ch~ 

1) i —'6 8 15 5 

e,c r*.e.t a ry 

D ql~ !.-hent of . Panchayath, Kavarathi 

Di'recto'r 
Ernployi.-nen,t and. Training 

0ni'òfi'Ten'it'Ory'6f Lakshadweep 

Ka ~ ar*athi 

(By Ad 	 R~ ; 	 for R 2&3) ,y,p catd ,- Mr.S: 'adhakfishnan 

41. 0" 35 9/2 0 Q 
77T777 

Muth U.-  
Marnp utarn,'HoOse: .,*, , i .. ~ ! 
Amini:l .sIand-;,Lal,-.§hadweep 

(By AdVok'ate: Ms.Sh ,ahna Karthikeyan) 

ver~ us 
'd 

[Nye~ 	nchayath p) Pa 
A rn r! i A sla,nd 

b~,jhe Chaix Person 

Rih ~!4 6:8:2' , 515 2 

2. 	)ec.
~
6 

:  m 
:: 
art e-i-A:6f Panchayath P,  P1. 

-682555 1 ath I 

Respondents 

Applicant 

Respondents 

Applicant 



2 r - 

?O~ .  

N'. 

3. 

weep - b 	TT I t 	0 a s 
K 	a. k.6& 

(By Ad~.6:6~te:i:Mr.8' -k~dh~kii~h64ii for R 2&3) 

4 	0 :'6~/2013'1' 2. 	A: 3 

Rabeehathulla B.P. ~,- agpd 3*5 years, 
S/O. Mohammed. KQya T.N., 
Labour~.r,. Kiltari, Res.idin at Vali"apura House, 9 	y 
Kiltan 

(B y A d o~c`a't:'6 S6'0.V.,I' Mohan 
1 
 an) 

Versus 

tj 
I 
 r,:of.l-aksh.adWee.p, 

Ka 
. 
varatt i - 6 8:2' 55 5, 

Elecp-i6al.Division, Kavarathy. 

Directot O'f.Panchayat, 
F5.'e`b; a'r6:~nqnt bf Pafichay4t, 
-Adr-j"' -dIibnjofUT,of Lakshadweep, 
~-KaMigiYa"'tt' 1" .,682 - 555. 

 JE~tdbi`j ~ebff icer 
h 	-682 557. bw, eo:Panc a 'at, Kiltan X 

(By Ad.-vocate.::.Sri'.!S, .~ ,R-'~dh'~kr.ishnan) 

43. OA"3*63/201.3'..' '  

Yaser Ar'. T~th M' V--, ': a&d 28 years, 
S/o. E.. ~.S.6'6dik.o. 	Labburer, Animal ya, ,  
H usbafid 	J, 	'Residinp-atMoulanaVeed, n,, :: . 
E d a y a k 	k 1 1. t 'a''t' i 	a,  nd''. 

P: B y A. d; 	 6hanan) 

Versus 

t 

Respondents 

Applicant 

Respondents 

Applicant 

2 



7  U, 	7 

G8 

cb a "t ya 
ion. o 	0H Lakshadweep, Ad 	fi, 

IC V. r att' 1 	6 8. 	5 5. 

-T
. 
 h'o: 

. 
Ydterind

~~
j ks ~ 

* 
istOCS6rgeon) 

O'ffi66. ~ 6*f*tl~ .e; ~.,V6teriii ~ii~~ ,~~ssistant Surgeon, 
1: H. u §'b.  a 6 d ry;-U h i 1!1:1 	Ar 

L4--kshWwt6p Kilta' n*"-jslanO,,, 	 .~~-682 557. 

The 	Vill ~g6 Dweep Panchayat, 
K*iltan — 6'82'5,57. 

(By Adv6date . : S r*i. ,S -'.'RadhaV. ishnan (R 1 -3)] - 

44. OA;364/20,1.3'" 

Abdul Qu6ish,'S/o: . S`~inu]'Abid P., aged 27 years, 
Malikakal, Kiltan, U- ~T, of Lakshadweep, working as 
Casual. Lab.oui -ei:,.(['.~.'iV6.,Stock ~fnspectors Trained Labour), 
Animat 1--lusbandr* JD60artmept, U.T. of Lakshadweep, y 
Kavarath',I. 

(By Adv.' 	r~; ', 	ai§y,1.';Oaniel) 

Versus 

U .10D Ter6ib'r 	~hadweep, y of Lak' k.8 
vatat 1-'682. 5~ 55.- :' 

C h`a'i~'rp"erso'n,. Vi I'lage (D'W'eep) Panchayat, 
K i han' L 6 82 'S 5'7*'. 

D,I'le",ct'gi"'of .x .!niiii ~ l.,Hu*~,,~andry, 
varathi — 682 555. V. -: -OFL ak-'s had weep, 1-,-a 

4., 1 .)D'l'I"-OGtor - oPF6'dc -dyath U)epartment of Panchayath, 

[By 

A 

 ~V.6~:al t S".  ri,. S. kal  (!'!ak?*fshnan (R 1, 3 & 4)] 

45. .0'.A No. 36642613 

Mqhan~med -Ka~ irn 
S/O. S 	d' 
k-an. n i 'u p!  ra lquis7e 
Ajidrott. 

K.0 

Respondents 

Applicant 

Respondents 



The Adminis.trat6r, 
Adin"i'mi sti-ati -on'Of the U. pion Territory 
ol'I..akshadwe' ~ p',"K ~.va'r'a'thi — 682 555. 

The Di'e 	6f;-Pa.nchayats . T 	C. 	. 	. -': , ~ ~ 	~. 	I 
6-~pafti~eht Q.(0'a: 'ncha.yats 

'd ministration of the Unlion Territory 
6f,:J:ak~h~d w*'qQ` ­  K vara'tti — 682 5 5 5. 

	

... 
pi) 	a 

- t.,dk ~had',w6Q ~~ ![)e'vel. :opment Corporation Ltd., 
-61 !ower ndrott — 682 554 1) 6 ~ t 06.6 t. i 	A.*, 

RO 	d 	:, t . 	e pt~~ente'..'b ~ s Offid"r in charge. Y
. 
 1 

Directorate of Ai -t & Culture 
J. 

Adfiiihi§ti-ation of the Union Territory 
ofl,,dk-§ha6~pi Kpa'~dtti — 682 555. 
k-epies''en'ted 6y- its birector. 

Dj*~6ddr: 6f 	' 
i". culture 

j -6b : 6f'Agi--ic'u ~tdi-e 
mMIstr.gIoPIof ih6 tAion Territory 

6 :: ' :kava4: ~ ti — 682 555. t 

 i' d-I. 	p,--.)Pqnqhayat 'n  r 	
-p r"en 

	

s land t, e 	t~d by its 
e 	

u . ': '', 	
' ~ * 	' ~ 6 8 1 	̀ AiV6:6-fhcer ~ -~-  - 2.554. 	 Respondents 

(By 

46. OA S68/20 

a!l 1-~,k ears S o. Pookunni A., 
ab C h) 	.14buse, Andrott. v4ut lya. ~ 

X C 	.-II;, 
a.. 	yea 2. 	Y  e.Q. 	 rs, S/o. Sheikoya Thangal, 



too", 	 10 

S46d--, M'Qh ~~,M'i-ne&S'hjh' b dheen Thangal, aged 28 years, 
- ll andelh House, Andrott. 

1 h'' 	ed 23 years, 
-ott. T a a! andeth House, Andi 

Mohammed 	-n .!dgod'44 years, S/o. Kidave A., 

	

. 
P -c 	-Ibu 	Andr6tt. an I-idnal I 

khair,.:aged 32 years, S/6- Muthu, 
1'' Puleenakeel I.-louse, 

I 
Kavaratti. 

7, 	Abdulbari, aged ,  34.years, S/o. Hamza Koy, 
Monaklkal ljo use, Arnir, ~,i. 

A 

d 44 years, S/o. Pookoya, 8. 	Sayed Koya, age 
Mee*[a'ch. er i House , 

-Ami 
- 
m. 	 Applicants 

T.: 

(By A666~'te: SrTK*.B!.`G -a~n&§'h) 

.!.i 	Versus 

'J.he Admmistrator,, 
Ad m;  i ni i st ra"t io

.  
ii Ofthe Q~ ion Territory of Lakshadweep, I 	. 	.. ~ 	I 	. 	. 	., 	~ , 	i , 	. I 	I 	, 	''. 

K~varatti-682'55 5. 	' :i 

Diiect6i-~ Qf-T66chayat ~ ' 
I)' e-1  p a r t,  i n , q` 

~ 

n 
. 
t of -P~inna 	S, 

Y  
. 
ii6n'' ofA'e ~k,ld im-Jp t,~h 	ti, ion. Territory of Lakshadweep, 

	

V. 	ttl—',  

e-qpqp 'of,X-~ri6ult6re, Union Territory of Lakshadweep, 

	

p 	v: W 
K V.a ri -  i h R e 	t' iby its Director – 682 555. presen e'd, 

Vill age (Dw ~,~.ep) Panchlayat, Andrott Island, 
rppresented ~ by . ,its E,xe ~,utive Officer – 682 554. 

Vi'H'Og~ ([?%Ve'e 	Pa;nch.ayat, 
ti IsI'a' `~",'re Kavar~ !t' 	n. d,, :  pre,~.ented by its 

Ekccutive Officeii 682 555. 

V.ill*agd'(b:'~~~ &p'):' ~~nci~.~yat, 
'&i1`~:pr6seqt,Qd by its 

	

4~ka "V~~ ~bTrO. 	 Respondents 

(By Ad~-v*o'c`ate: 	j~-6"dh'aW' i's'hnan) 

47. ON 369/2013' 



s; er a /0~ ~ .Koyamrna A., 

S/o. Thang Koya, 
se, Andrott. 

13. 

M,  

Koya, 

15 

r, 

a  I  P ip ura 0 U-se, ll 	fi 	kn&&h,:  

Kunhiseethikoy'A, aged::5T. years, S/o. Muneer, 
Puthiyath i4d us-&;' Andrott. 

Ch'eriyakoy ~ ,",4ed, t3 2 'years, S/o. Nallakoya, 
Peru . rnp y : I all I- opse, Aadfott. 

N6.O'rbl Afneep'',.a'. --e:d 36 years, S/o. Shaikoya, 9 
n th Put4iy`aTu.ra House, Andrott. 

Fla*mzakbya, dgdd 5.2 yb~rs, S/o. Koya Kidave, 
Chekkarakkao I 4ou- '~-e, Andrott. 

M6hai,n: i -ned - Kasii'-n, ,I ag6d 37 years, S/o. A-hammed, 
Aynada Ch ~ tt.a : I'Aou, ~.s,.e .'iAi,ndrott. 

'd '3 y'e'a!rs,' S/o. Nalla Koya, m airnan, gge ,  
drott. fitlbusd'. An' 

Oussiaifi ~,,  ~gecl 30 years, S/o. Pookoya, q 
U. se', Andrott. al a I~ iik' 	u 

A  a~ 4: "' ed 39 years, S-/o. Yousuf, 
Arni-nelarp Howi`sè ~, Af -d-- t .,ro t. 

0.60i<, :6y~a~- age,, - 45 yea ~s,;S/o. Sayed Koya, 
, 
til K 	Oij.. 	- 1  

0 

5 

9 

7. 

a 

a 

lip) 
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3.. 

(By 

48 

. 

(By 

2 

21 

U 	D - 1: od 2bears, D/o. Attakoya, 17. 	So 	IKCJ_i, ~ ;  
k1j :  dariib~ tt.u;,~ 'C', 

- 
Nriy ~ p*di 

 . 
~,a House, A ndrott. 

18 .:T/-! M-0 	di :j a~ i rh ~.'dgb 1" 3 -years, S/o. Sayed Mohammed, 
a­  p* p: e 	ousq. Y ndroiv1;:.'. 1..' 

ge, 

Versus 

-he Admifi!i. r 	r, 
A  -d . rn' n'igt d6h ~ ' fth Uni ra 1 0 e 	on Territory of Lakshadweep, 
Ka'v"ar~tti-682r' 5-5r ,.5. 

,Di'r&ctoi4 of NhOayats,': 
'1)60ai -t,fii ~ nt'6'f':P ~nch-a'y'a,ts, 
.Adi-ninistratib: n' of the U.-h'ion Territory of Lakshadweep, 

A*V a* ~afti 	5 5 5. 

ViN.  e:(DW-.de-0)_ 1?4'~ c'~ayat, Andrott Island, 
'61 ive Officer — 682 554. 

Ad V,  o c' a' iq`: Sri S- :;, Rad-hakrishrian) 

o  0"ba *k' 	d . C, 	3.5 years, S/o. Ukkas, 
Kuf!hib'iyo614;6.6se. kavaratti. 

M~.U' s t h a' I ~'a aigr & ~:36.yearg', S/o. Ha zath, m 
t lou'se 	a.1varatti. 

ea~s,~: $/o. Koyamma, 
0". aii!, 	~0­ 	avaratti. J '. 

amee.n.4 e. 3, 0 -years, D/o. Khamar Khan, 
di "I .iyo, a,: 	us Kavara i. 

a.ge, , 	years,, D/o. Hamzath, Ay§hab-i' "'W111,16 
.K .6lakoc!ha:0b­fd Housq Kavaratti. 

ameena.;  A, 	:6 ~ye-  ~rs, D/o. l'bnu Maja, 3 

lylo'brato. 	y 

	

-'di 16 	s ...0/o. Harrizath, 
k/ a att i 36'Mij-1iduse -.1 

Respondents 

Applicants 



e0l",  

Ra 
1
-nla:13Le gui~n,! aged 34'years, D/o. Kasi -hi', 

1.8 years, S/o. Abdul Khader, 
N/1011apural ad 116LIsq, Knvhfatti. 	 Applicants 

(By Advooatt2 ~ 'S'n K.f,!:. G~ng:sh) 

Versus 

I . 	The Administrator, 
Admillistm.t .1011 ofthe Union Territory of Lakshadweep, 

Kavai-atti-682 5~5 5. 

Director ol , Pc~h~ihayats; 

Depciftmont of Pmichayats, 
Adnil in-i'stra.tiol-I 'of t1he L,Jnion Territory of Lakshadweep, 
Kav: a, ratti ~'681;555. 

lP- 1,,re,c.t0 -ratc.of Medical-aiid Health Services, 

Unioh.,Terntory ofl-*ak~kadwee , Kavarathl ' .  
p 

l~.e ~?i ~es*eiit~d:by'.its . Dir:ectoi-  — 682 555. 

Villago (Dweep) Panchayat, 

Kavat 
I  
- atti 	1-ep'msonted by its 

FAccutiv 0111c'er 682 555. 

S. 	villa 	V, 	yat, go (DNI  cop) Pancha 
And,,i -ot.t,:Isl.a ~ ,d. ",rep.i~es,en ed by its 

cutme Of1i C*'el* — 682 .554. 	 Respondents 

.0 C 	.1; te. S 	Radhak,rishnan) (By Ady".-IP 

49. 	.0:A: 1 11 /2  0 1  _3 

I,).-  Nasc'er,: a . ge d 35 y'ea'rs, S/o Kunhikunhi, 
!) ,I I I i c ha III IJOLIse, Kava ~atti. 

2. 	p. 1. Naseel,  ag6d 3 2 y:o'ars, S/o 1-fainzath, 
Put:111ya''AllaffiV, Ka'vara'td. 

1 34 years, D/o Kunhi Koya, R a Ili I ~ a giC( 

i(t~j:P~ Y o 	10 u s e :K ~Naratti. 

4. 	V. ~"b 6- 	k,  er,, ,  kgdd 6; y e ar s, S /o M u t h u K o y a, 
L  

h ;i 	V, P 0 d 



100—  

5 

6 

I I a; t5 a~ 'n a B C 0 ~i tfj -~,~ 	 1)  4 years, D/o Ali, 

sulaik 
I 
a h 1, ao ed 43 YO'a's D/o K r 	01 an, 

a~ ' ratti... Kithlya 11U, 

128 ars, S/o Mullakoya, Abdul Razak agec 	Y.e 

Sarablyoda' f400se, KaVeatti. 
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Applicants 

 

(By Advocate: Sri K.3. Cangesh) 

Versus 

The Admin.ls~ ti"'M,Of" 
Administration ofthe, 
Union 'I'e ~i - 't- ito~'~ , (jf, .I,al<"S" ~hadweep, Kavaratti. 

pepartmenL of, 
., 
Aninial Husbandry, 

i 
: 	

'v& 6 . ry o f I akshadweep, Kavaratti - it 
r,epresented

, 	its O ~irector. Y 

Director 01 	6*C: h:ayats, 

Adminlstratioll' ~ 'O'l the 
Union Torritory ol 

" 
Lakshadweep, 

Kavaratti, 

vihl ~ ge (Dwv I FP)j,'Ia.nchayat, 
tf ' IS I ,' n 	 VC  Kavara ,  i,-r,.. a ~

'd ~~P'reSented by its 

dvocat ' 0 
1 	

1*'1.. (By A 	S.  S Radha-krishrian) 

50. O.A N 0.  3 

Rim 
. 
aludh cen,'',S/0. Abdulla U.C. 

M uOak k Iyod a-  IJO 

(By AcJv6catc Mr.: 

YeliSLI 

dill 1110strawr ~ '  
tJn"ion Territory 

d ..". 1. 
p 
 K. 

 ava7rathi — 682 555. 

c 4 : I 2. 	ffi~ -Dirc 	-,(S .Nices), 
Adil-linistratio,fibFthe Union Territory 

F 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti — 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi — 682 555. 
Represented by its Director, 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

I 

	

	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Urni -nerthakkada House, Andrott. 

2. 	M,M. Mohammed lqbal, aged 37 years, 
S/o MIgdad, Meelad Manzil, Andrott. 

(By Advocate: Sri KA3. Gangesh) 

Versus 

Respondents 

Applicants 

The Adi-ninistratar, 
Administration of the 
Union Territory of Lakshadweep, 
Kavai-atti.-682555 

Director of PanchaYats, - 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavai-atti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
EXeCUtiV'C Off"icer-682 554. 

(By AdvIocate: Sri S. Rad , haki-ishnan) 

Respondents 

I 
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52. O.A  No._~.80/ -  Z013 

Nasar P. Muhanni-ned Nasar 
S/o. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of Laks had weep — 682 55 1. 

(By Advocate Mr. E.C. f3ineesh) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island — 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island — 682 555. 

Director of Pa:nohayats 
Union Territory of Lakshadweep 
Kavarattl Island — 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island — 682 555. 

Plant Protection Officer 
Office ofthe Pla.ftt Protection Officer 
Androth, Union Territory of 
Lakshadweep — 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. 	OA 38,1/201,3 

B. Saidali, S'/o late Mohammed Koya 
Palliyachetta, Ba.ndayam House, 
Agatti Island i  Un-ion Territory of Lakshadweep. 

K. Muharnmed Rafeek, aged 42 years, 
S/0 late Mutliukoy'a, Kattarnpalli Poomada, 
Kalkkai:Adi~'a&L 	Agatti Istaxid, 
Union Tetrivory of Lakshadweep. 

K.G. Jarnaluddin, Aged 40 years, 
S/o late Urnmer, Mariyathoda Kandawargothi House, 
Agatti Island., Union Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N,. Anilkumar) 

I 	 . Versus 

I 	The Adn-iinistrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

-1 	The Employment Officer,'Kavaratti,  

Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island , 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory o~f Lakshadweep, 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 
'Union Territory of Lakshadweep, 	 Respondents 

(By Advocate: Sri S. Radhaluishnan (R. 1,3 to 7)) 

54. OA 384/2013 

I 	Ishaque A.C., aged 35, S/o. Junies T., 
Bus I-lelper, District Parichayat, Kiltan, 
Residing at AtalJ<ala Chetta House, 
Kiltan Island, UT ofl-akshadweep. 

2. 	Abdul Rasak,K.C., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at K atticherta House, 
K'11tan Island, UTof Lakshadweep. 
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3. 	Noorulla SM..,., aged 39, S/o. Late . P.S. Kunhimon, 
Bus Clearief- ,-i'lpistrict Panchayat, Kiltan, 
Residing at S 

1 
 aife Manzil, Kiltan Island, 

UT of Laks ha~d weep. 	 Applicants 

(By Advocate: Sri P.V, Mohanan) 

Versus 

The AdminisWator, 
UT o FLaks had weep, 
Kavaratti-682 555. 

Director of Pancl iayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti — 6 82 555. 

Chief'Execudve Officer, 
District Panchayat, Kavaratti —  682 555. 	 Respondents 

(By Advocate: Sri S. R~ adhaluishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, S/o. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 

Pin — 682 552. 

2. 	A. Ismail, aged 4. 5 years, S/o. Eassa, Andrati Yoada, 
Amini Island 'Union Territory of Lakshadweep, Pin — 682 552. 

-n, aged 40 years, S/o. Mohammed Puthumamachetta, Khalid Unnai 
—682 552. Amini Island ;  Union Territory of Lakshadweep, Pin 

Moosa Peechandarn, aged 38 years, S/o. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory ofl-akshadweep, 
Pin — 682 552. 

Arnariulla A.M, aged 33 years, S/o. Kunju Koorurnel, 
Amini Island, 

. 
Union Territory of Lakshadweep, 

Pin — 682 552. 

Khalid AY., a~gcd 35 years, S/o. Alimohat-nmed, Allyachetta, 
Amini Island','Union Territory of Lakshadweep, Pin — 682 55. 

JafeerLIlla P.C., aged 25 years, S/o. Kidave Naduvatta Chetta, 
Amini.  Island, U nion Territory of Lakshadweep, Pin — 682 552. 



Abdul Salarn':'A., aged 38 years, S/o. Khader Thottanada, 
Aminipura, A . mini Island, Union Territory of Lakshadweep, 
Pin — 682 552 ~.-. 

Noorul Hassan K.K., aged 38 years, S/o. Abusala Kochu Kannada, 
Kallakakkat, Anih -ii Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

Jalal B.M., aged 31 years, S/o. Khader T., Bahija Manzil, 
Thattanoda, AMini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

Ij  
Najeeb A., aged 3 1, S/o. Kidavu T.C., 
Ayeshera, Arnini Island, Union Territory of 
Lakshadweep,, Pin — 682 552. 

Nafeesath U. ~, aged 35 years, D/o. Eassa Kott~ppura, 
Unnam' Amini Island, Union'rerritovy of Lakshadweep, 
Pin — 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi — 682 555, 
represented by it's Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
Administration ofthe Union Territory of Lakshadweep, 
Kavarathi — 682 555. 

The District Parithayath, Amini, rep. by its Executive Officer, 
Ai-nini Island, Union Territory of Lakshadweep, Pin — 682 555. 

The Village (Dweep) 1-3 anchayath, Amini Island, 
Union Territory of Lakshadweep, Pin — 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: SH 	Radhakrishrian) 

56. OA 388/20,13: 

P,P. Arnariull a, aged 38 years, S/o. Sayed 
Moharnmed P.K., Puthlya Pandarafri, Kittan. 

2, 	Mubaraka Bariu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 
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3. 	K.. Sajeedk-ha,n, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Amini. 

(By Advocate: Sri K.B. Gangesh) 

Versus 
J., 

I 	The Adi-ninistmtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Applicants 

Director of Panch-ayats, Department of Panchayats, 
Adi-ninistratia of the Union Territory of Lakshadweep, 
Kavaratti — 6 ~ 2 555. 

Department of Animal Husbandry, Administration of the 
Union Tcrrito ~ry of Lakshadweep, Kavaiatti, represented by its 
Director — 682 555. 

Assistant Settlement Officer, 
Amini Island 682 554. 

Village (Dwee-P)  Panchayat, 

Kiltan Island,'represented by its Executive Officer-682 552. 

Village (Dweep) Parichayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer — 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/201,3 

I 	CN. Abdul Ijakeern', aged 38 years, S/o. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cherlyakoya K.C., aged 48 years, S/o. Pookoya, 
K-arupathailla'm House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, S/o. Moharnmed C.P., 
Konhankakk8''da House,Kalpeni. 

C.N. Habus.ab- i,, agi~d 50 years, D/o,.Anakoya, 
Cheriyannalla.1 I oa~;e, Kalpeni. 

I-lameedabi, aged 41 years, D/o. Rarnalan, 



of 

Pakkath [louse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
AthanarnThoitarn House, Kalpeni. 

A.K. Muthub~~ ~ aged 53 years, D/o. Cheriyakoya, 
Alikakkada Rouse ~ Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 

Kandamkalam House, Kalpeni. 

Barnbathi, aged 43 years, D/o. Aharnmed P., 

Chadachlyoda House, Kalpeni. 

Abdul Salecrn M., aged 34 years, S/o. Mohammed A.K., 

Manjiyanam I-louse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakl(apura House, Kalpeni. 

Ilumairath P., aged 42 years, D I/o. Say-ed, 

Poodlyath I-louse, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. Yussaf K.V., 
Chadachlyoda 

I 
I  
- 
-lou,se, Kalpeni. 

B. Abdurahinian, aged 49 years, S/o. Muhnied M., 

Beerandhoda Hous(~, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, S/o. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader, 
Maral House ~

.  , Kalpeni. 

M.P. Hajira, aged 36 years, D/o. KR Mohammed, 
Mayamkakkepura 1-louse, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. Hamzakoya M.K., 
Cherlyacham.an Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Ahamed Kunji Koya, 
Kandamkalarn I-louse, Kalpeni. 

Thangakoya, ~,,aged 33 years, S/o. Chariyakoya E., 

Koliya.la Hods~ e, Kavaratti. 

Hussain Ali, 'aged 35 years, S/o. Nallakoya, 
Chettipura House, Kavaratti. 



Jaffer, aged 	years, S/o. Hasan T.P., 

Kaladi Hous'~..,Kava.ratti. 

Basheer, aged:36 years, S/o. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 

Theklapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Razlyabi, aged 33 years, D/o. Ali, 
Kunnumpurarn House, Kavaratti. 

Shamshadbeegu.i-n, aged 31 years, D/o. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jamecla, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

30, 	Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapuratha.i,llarn, Kavaratti. 

Noorul Amee'n, aged 33 years, S/o. Sayed Buharl, 
Palalarn House, Kavaratti. 

Abdul Rasheed, aged 23 years, S/o. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain B., aged 43 years, S/o. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

Moharnrnedali T.P., aged 35 years, 
S/o. Aboobac;ker K.K.,'I"hekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, S/o. Sayed Koya, 
Edanilarn Hot-i'se, Kavaratti. 

Jassin C., ag~~, 33 years, S/o. Ali K.P., 
Chonam Hous.e, Kavaratti. 

"'R' 	a Mohammed . A, 'ged37 years, S/b. Hwtzath Haj! A.P., 
Molokepura House, Kavaratti. 
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38, Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikorn, Amini. 

Abdul Rahee 
. 
rn, aged 34 years, S/o. Abdu Rahiman, 

Aynepura Ho6use, Kavaratti. 

Mushin, aged'. 1,39 years, S/o. Nallakoya, 

Kuttitha.yapur.a
' House, Kavaratti. 

Akbar T.P., aged 33 years, S/o. Kidave K., 
Tharammakepura House, Kavaratti. 

Faizel Hussain, aged 37 years, S/o. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

43, Najumud cen P., aged 36 years, S/o. Shamsul Noor, 
Pallicaharn I-louse, Kavaratti. 

Shihab, aged , 35 years, S/o. Kunhirnoldeen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, S/o. Aboobacker, Kala.di House, 

Kavaratti. 

Raheem A., aged 30 years, S/o. Khader, Agarn House, 

Kavaratti. 

Firozk-han, aged 27-years, S/o. Sayed Poo, 

Ullikanapur House, Kavaratti. 

Abdul Hashirn M.I., aged 33 years, S/o. Attakoya, 
Mukriya Illarn I-louse, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 

Umbiy 
: 
apura 1--louse, Kavaratti. 

C.P. A~dul R,azak, aged 42 years, S/o. Mohammed, 
Chama. athaoura House, Kavaratti. 

-51. 	K. Abdul Rasheedu, aged 42 years, S/o. Harnzath, 
Kunhib,iyoda, House, Kavaratti. 

C.P. Raheern, aged 31 years, S/o. Hameed, 
ChandipUra I-louse, Kavaratti. 

M.T. P. I-labee - b Rahrnan, aged 43 years, S/o. Khalld, 
MelathlruvathapUra I-louse, Kavaratti. 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura I-louse, Kavaratti. 

I-talima, aged 3 5 years, D/o. Koyamma, 
Thaleck,epura.Flouse, Kavaratti. 

Sayed Abdul Raheern, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummarmanodda House Kavaratti. 

Abdul Reheern, aged 30 years, S/o. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ullkanapura House, Kavaratti. 

Sayed Abdul Jaloel, aged 39, S/o. Aboobacker, 
Puthiya Kumiaf-nkalam, Kavaratti. 

MUhSin, aged 38 years, S/o. Koyam, ma, 
Kunnumpu'ra House, Kavaratti. 

Seethi Koya,'aged,39 years, S/o. Cheriyakoya, 
Fdanilam House, Kavaratti. 

Mariyorni-nabi, aged 36 years, D/o. Mohammed, 
Kattikulann House, ,  Kavaratti, 

Mohammed Shafi, aged 33 years, S/o. Ahammed Haji, 
Pakichipu ra House, Kavaratti. 

Mube 
. 
e 

. 
na, aged 23 years, D/o. Sayed Po -o, 

Neli 	ra!House, Kavaratti. yqmpu 

Salma,: ~;agod 2 12 years, D/o. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

MUhanimed,aged 32 years, S/o. Attakoya, 
Vadkila 	, KaVaratti. .pura , 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal .1-lou"8e, Al-nini. 

Mohammed Ali P.M., aged 27 years, S/o. Harnza, 
PLIthiyq,Manzil, Arnini. 

Cheripkoya',: , 
ag  ed 41 years S/o. Abdul Khader, 

Pandara,m l4o~'sc, AmIni. 
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Cheriy ~koya,M.C., aged 32 years, S/o. Hameed, 
Melac h0taa House,Kadi-nath. 

Shafee.V.P., aged 39 years, S/o. Ismail, 
Vadakkilapu : a House, Kadmath. 

Fazeerali N.M., aged 25 years, S/o. Kahalid, 
Noor Mahal, Kadmath. 

73, 	ShahUl Flarneed, aged 21 years, S/o, Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
S/o. Cheriyakoya., Puthiyathanoda House, Kadmath. 4 

Mohammed fqubal, aged 46 years, S/o. Khader, 
Attalada Ho ~sc,Androth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

Fla.iaroniniabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

Baclarudheen Koya A.B., aged 38 years, S/o. P.S.J. Thangal, 
Allyatharnma,da Bithathabiyyapurarn House, Androth. 

Asrnabl, aged 38 years, D/o, Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

f , athimath Suhara ~, aged 38 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, D/o. Yousaf M.P., 
Achaniniada I-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

BalhaT., aged 37 years, D/o. Pookunhikoya, 
Thailath House, Androth. 

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
Pathada House, Androth. 
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86. Nasecr4: '-Banu M.K., aged 40 years, D/o. Kunhi Koya, 

Moolai<-,ad 1-10''use,Aridroth. 

97. Kadeeshomrn'a 
. 
bi L., aged 40 years, D/o. Seethi M., 

Lavanakkal I-louse, Androth. 

88. Sarorni~nabi 	aged 43 years, D/o. Aboobacker, 

Thachery House, Androth. 

89. Mullapoo NIX., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

90. Hafeera L, aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

91. 	Aysumi-nabi 
' ' ' 
F., aged 45 years, D/o, Muthukoya K.P., 

Thachery House, Androth. 
i 

92. Habeebath A., aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

93. Muthubi P.M., aged 42 yeas, D/o. Yakoob, 

Puthammadam House, Androth. 

94. Ram'lath Beegufn, aged 42 years, D/o. Sherukunhi, 

Kunnel House, Androth. 

95. Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket,, Flouse, Androth. 

96. 	Safiyab' ~t M., aged 39 years, D/o. Nallakoya M., 
Mathil ~

.  House" Androth. 

97, 	Rahil,M., aged 39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussain P.P.,' aged 45 years, S/o. Aboo Sala, 

Poovinapura House, Androth. 

Attakoya, aged 56 years, S/o. Asainar K., 
Attalada.  House, Androth. 

Hussain,,E.K.-, aged 48 years, Sto. Seethikoya, 

Edaya 
i 
 kk 

I 
al House, Androth. 

Sayeed.'Moharnmd Koya L., aged 54 years, S/o. Kader P 

Lavanal al H 'Ouse, Androth. 
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Hussain K., aged 50 years, S/o. Sayeed Bhkari T.M., 

Kunha ~~hada ~,Pouse, Androth. 

Ismail, "a 
I 
 ged'40 years, S/o. Lava Burhikage Moosa, 

KunrWitiang0l House, Androth. 

ned, Subaidabi, aged 37 years, D/o. K.K. Sayedmohami 
Pathada Flou 

' 
se, Androth. 

Pookunhi, aged 31 years, S/o. Saye Moharni-ned,. 
Keechelam House,* Androth. 

M."P. Mohai-nrned Hussain, aged 35 years, 
S/o. Kidave,,Moodai -npura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. . Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti — 6.82 555. 

Director o f Panchayats, Department of Panchayats, 
-y of Lakshadweep, Administration ofthe Union Territoi 

Kavar4,titi — 6,82 555. 

Direct.9,:.r, Dep I 
artMent of Labour and Employment, 

AdiTrii~Q'S"trati ,gn of the Union Territory of Lakshadweep, 

Kavard"t 
; 

ti ~ 6.82 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director — 682 555, . 

Depart .n.'lent of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director —  682 555. 

Department of Women and Child Development, 
Adrn 	ration of the Union Territory of Lakshadweep, 

Kav 
	

represented by its Director — 682 555. 

Depdftffient of Fisheries, Administration of the Union Territory of 

Laks'ha"d,"Weep,' ~,,.Kavai-atti, represented by its Director — 682 555. 

9. 	Department of Animal Husbandry, Administration of the Union 

Territo 
. 
ry,of La,kshadweep, Kavaratti, 

represe 
. 
nted by its Director-682555. 



. .. .......... - 

Laksha;dwee' Khadi and Village Industries Board, P 
Kavarati, re"" O'seated by its Chairman - 682 555, 

Revenu'e.Su8. bivis ~ional Officer, Kavaratti Island - 682 555. 

S u b 1D i vi. s io rW Officer.,  Amini Island - 682 554. 

Assistant.,1Erij1neei*, LPWD Sub Division, Andrott Island-682 553. 

Lakshao*ep'lDistrict Panchayat, District Parichayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Dweep) Panchayat, Kalpeni Island, represented by its ,  
Executiv'eOfficer - 682 55 1. 

15, 	Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555, 

Village (Dwe'ep) Panchayat, Amini Island, 
represented by . its-  Executive Officer - 682 554.:' 

Vill 
I 
 age (Owe'ep) Panchayat, 

Kadar~a'iii Is-fand, represented by its I "i- 	. - 
Exec LliNe.Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Istand, represented by its 
Executive Office-,r - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R 1 -8 & 10— 18)] 

58. 	OA 3 92/2.0,13" 

I 	Flus§ain,'  S/o' ~Aboosala, . "i" 	
'(K'* c. hokakada) House, .Sararhappa& on 

),at 11  TeS ntlyworking as Cleaner, 
lz S" 6 -tf -  -1 A gatt I. 

'huk.o.orp 	/0- late Kidave, 
Pakrurnuban6da I-louse, Agathi, 
Pres'e ~ tl . " ' 

17. 

ki 	as Cleaner, wq j,ing 
RGS Hospital, ~, Agatti. 

LaLheef, S-/o,  AttAkoya, 
Kalk-andiy'ad ~ .a 1-1 ,  use, Agathi, 
llres ~ ntly 	i n-g as C I eaner, 
RGS. Hbsl --  it, 	Agatti. 
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Harneedath, D/o Koyassan, 
Aynepara HO*Q'se, Agathi, p., 
Presently working as Cleaner, 
RGS I-I.Qspital,'Agatti. 

Su 
Wda AV-6.'~~ Mohamed, 

Kula J 16d'a"H duse,  Agathi, 
Pres.eh 't,l~~_' \vdk` ing as Cleaner, 
RGS Hos'pita Agatti. 

Hajara, D/o late 
' 
Hyder, 

Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital,, Agatti. 

Sheernabi,D/o, late Sharnsuddeen, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Flospital,, Agatti. 

Abi.da,,.,,D/o 1-1a .Meed, 
Makl Iy."'acho.Od House, Agathi, 
Prese6tly wo'rking as Cleaner, 
RGS Hospital, Agatti. 

Sulail<la, D/6 Mohamed, 
Koyla.m House, Agathi, 
Presently working as Cleaner, 
RGS, Hospital, Agatti. 

F
. 

Sut'ain~a lh,, S/ol ,l-larnza, 
Kaiah4 [~Athiyoda House, Agathi, 
Pre ~se 	working as Cleaner, 
IZG~~ 1-. 

0 
 pital, Agatti. 

Maharn66d S/o Koyassan, 
Arnper"p"A''lly f!6use, Agathi, 
Presently working as Cleaner, 
RGS Ho'~spital, Agatti. 

Saifulla, S/o. Abdurahirnan, 
Mariyathoda. House, Agathi, 
Presently working as Cleaner, 
RGS 1-16,s4pitAl, Agatti. 

A b'd 	S/o late Hamza, 
a! 14puse, Agathi, M 

Pr6se.n liyvwo ~iking as Dhobi, 
RGS 	Agatti. 



14. 

	

I  ya 	4M 	House, Agathi, "i  .B ­ "'R,'j 1 #f ?"'0' 
Pres' 

	

e 	%. ing as Dhobi, 
A tti R 	 g 

15. 	Abdull:,q, /o-,,,,Khalid, 
KandaVar G6th; i House'Agathi, 
Presch 

. 
ily'wdrking as Cleaner, 

RGS Hospital Agatti. 

(By Advocate:-Sri 1Z. Ramadas) 

Versus 

Applicants 

a  
ini l  t':' tor, The, A

~
:drn s ra 

.0 ni Cj6'- 'F'.6rj7i to of Lakshadweep, 
Kav ~'i---~j--.'ti.-68255:5 .  

Th6`6 ~ i rpqi~on, 
Villa&: ~(Dw& 

' 
ep) Panchayat, 

Aga'ti.j§1and:'.;Uni,on Territory of Lakshadweep 682553 

The* M-6dical'.Officer in charge, 
Cornrhu'nity Health Centre, Agatti Island, 
Unio: 11*.Territbry of Lakshadweep 682553 

(By Advo-"q'dt6":- !Sri S. adhakrishnan (R 

59. 	0 A",  1`9`3.71. 0 13.:';. 

2 

3 

Respondents 

'j ij 
iY 

-s, gpd 44... yea.i 
'S 	:h". ~,k.ireyarnmakada House, 

i'lled Labourer, -ad 
ssistant Engineer Electrical, 

-Ee-c: aj.;Su, 	n.Kadamat. 

K.1 ) . MM'uddeen, aged 41 years, 
I 	 j:r"" 	 . 1 	. 

S/o 1-1 ~61eed'Madkinachetta, Kattipura House, 
Skill&d.U'abburer, 

Assistant Engineer Electrical, 
El 	b Division, Kadarnat. 

-S/o late Nallakoya aged I years, K...'; !  
K ouse, Kadarnat, Skilled Labourer, 
0 	̀4~"Assistant Engineer Electrical, 

-nat. El 	Division,* Kadai 

4. - B.M. A.'s"I" . adulla.:, aged 42.years, So Harneed Melachetta, 



Blriyoinjjla'd ~~Flouse, Kadamat, Skilled Labourer, 
Offilc,c 0i 

' 
'jII(4,`,'Assjstant Engineer Electrical, 

Electrl~ cal S dl J)ivision, Kadamat. 

5. 	unhikoya, aged 41 years, S/o late Hassainar, 
Kee.I'alql4erry ,  House, Kadamat, Skilled Labourer ,  

Officebf the: Assistant Engineer, Electrical, 
E lectri -ul'S 6bDi vision, Kadarnat. 	 Applicants 

(By Advocate: Sri. 	SIreeraj) 

I . 	The Administrator, 
Unic,61'erritory of Lakshadweep, 

Kav,a,ratti-682,555 

The Director':of Panchayat, 
Departilient of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Ch ief Executive Officer, District Panchayat, 
Kadamat-68i 556. 

The A 
I 
 s sistant Engineer, Electrical, 

17-lect"IC, 	sio ", Kadarnat-682 556. i al Sub Divi 	n 

The"Chairoer§on, 
V i I l',To'c ~ D 	e'p P'anchayat, Kadarnat-682 556. 

(By Advoc.a'te: SrI.'S.Radhaki-ishnan(R 1 -4)) 

60. OA 394 
 . 
/160 

I 	U.P. Jamal 1,;,,5 ,/o C.O. Koyarnma, aged 39 years 
workipm"g. ~~,,,Skilled Labourer, 

~andry Unit, An, 
~ . ri:ll 

I 	
of Lakshadweep, Kalpeni-682557 U 11 i 0 `J 

"t Urnprarnpappada House, 

1,/ail. i:)Iq,h'i ~'s; 1 	-682 557. 

1&:  a, S/o late M.K. Harnzakoya, aged 43 years T. f 
W 

 0., I 	killed Labourer, 
A h1 i il 	is 'an ry Unit, 

LjrIi6 	~ rrit6, ry ofLakshadweep, Kalpeni-682 557 
and ro.si,ding at Thithiyapada House, 

Kalpehi Isla6d-682 557. 

M, Flyde' r, S/ 0 late M.K. Yousef, aged 43 years 
worl in,a ~ s Casual Labourer, 



l
id i t 	spqi', 

_* W1,A, 

Animal Husbandry Unit, 
Unionjerrit&~. of Lakshadweep, Kalpeni-"682 557 
and residtng '4"t'Manchiyanam House, 
Ka11peni. :1§W,d7682 557. 

~4 *~~̀ anll~~ ed Ibi-iti'Jaffer, S/o K.P. Say6d, aged 44 
Casual Labourer, cars ; - x~Trki ftg as 

d 	Unit, 
s  

n 	u b. a n ry 
u 	.r t -y i P). of Lakshadweep, Kalpeni-682 557 
aiid,r.e.'s -i'di,ng:~,.t~ Kakatchiyoda House, 
Kalpe'ni Is'land-682 557. 

M.K. Naseer','8/o P.Cheriyakoya, aged 33 years 
workino as Casual Labou'rer, 
Anirhal Husbandry Unit, 
Union Teri - i,t6ry,of Lakshadweep, Kalpeni-682 557 
and residing ~t Malmikakkada House, 
Kalpe.ni Islan'd-682 557. 

M. Kal'ani, S/o'M.C.:Muthukoya, aged 34 years 
w*ip'g as Casual Labourer, 
An-imal Husbandry -Unit, 
Un1.6d;;T- err1t6ry of Lakshadweep, Kalpeni-682 557 

	

i - 	­ M ral House, an regi-cin'O , 	a 
KqJ ni lsl'a"Ed-682 557. 

K.T( :. mo'ha` ~ — i ed Rafeeclue, S/o'V.K. Kojankoya, aged 45 MY)i 
r*% vVo&,hg as Casual Labourer, 

Animal HLi.S.b.and,ry Unit, 
Uni-oP .Terri -fo"ry of Lakshadweep, Kalpeni-682 557 
an~ r&sjdihg::.8.t Kandai-nkalam House, 
Kai' ! 	d-,682 557. ,penij.s!1an 

S/o late M.C. Ahmedkunji, aged 47 years M.,  RU.6-h1`R`6":  
WO 1111 pi,;Casual Labourer, 

'andry Unit, Ahij,b U 
n'Ton 	of Lakshadweep, Kalpeni-682 557 

	

:0 d 	1, 
d : 
	

- , , 9­  f Maral House, Kalpeni Island-682 557. an resi N:n ta 

K.O. A. ~d.ul SAjam, S/o P. Assainar, aged 39 years 
\Alorking: ~~ s Casual Labourer, 
Abi.mal'14us6ajidry ~ . Unit, 
Ljn16n ,1-e*ritoi' ofl-aksliadweep,Kalpeiii-682557 
and residing at ,  Kakatchiyoda House, 
Kalpeni Y ~ ladd --682 ~557. 

'P. 	afa, S/o late Sayedmuhamniedkoya, ,  
a 

	

	al',s working as Casual Labourer, 
I'S 4ndry - Unit.,* Ial 

2 

9 
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Union Territory ofLakshadweep, Kalpeni-682 557 
and, resi.ding dt'Pokkar'appada House, 

Kalperi ~ ts. lan: 'd-682 557. 

(By Advoc1'dt& -
"

,Sri N!11  Unnikrishnan) 

Versus 

I . 	The Adminisira~ tor, 
Union 'rerritory of Lakshadweep, 

Kavaratti.-682555 

2. 	The Director of Panchayat, 

Department of Panchayat, 
Union 'Ferrit6ry of Lakshadweep, 

K avaratti,-692555 

3., 	The Chief t-'x~ ecuti.ve Officer, District Panchayat, 
Uniori Territory of Lakshadweep, 

Kavaratti ~!-0~ 555 

4. 	The Veterinary Assistant Surgeon, 

Village Dwe:ep Panchayat, 

Kalpeni-682 557 

(By Advocate: Sri .S..Radhakrishnan) 

61. OA 395/240 

I 	Sainul Abid,:S/o Yusuf, aged 40 years, 
-'n'6~ llala Flou;se, Kadarnat, 

i'qfrict Panchayat, Kadamat. 

A4* 	u qor S/o Sayed Ali, aged 41 years, 
Ul,*~va 

. 
chetta. ~ House, Kadarnat, 

BusDri'ver, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam I-louse, Kadarnat, 

Helper, D istric:t Panchayat, Kadamat. 

Ayobbl<.-liaii,',S ~/oKunhil ,~oya, aged37 years, 
Keertbi / ~ ,Malia ll I-louse, Kadamat, 

I-le .1, p.&r, ,  Qisti ~ i ,c. t Panchayat, Kadamat. 

V6 	
Sreeraj) (By Ad cat 

Versus 

Applicants 

Respondents 

Applicants 



The ~'A dAiiii n I,S',trato r, 
I...'ritory of Lakshadweep, 

KaV 

2. 	The D,.ii`&f .or ~ 6f Panchayat, 

Depar th 
. 
Vilt SOPanchayat, - 	. ' 
	

i 	~ . 	 . 
Administratibrii of Union Territory of Lakshadweep, 

Kavarattmi-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6925.55. 	 Respondents 

. By Advocate: Sri S.. Radhakrishnan) 

62. OA  400/20*0 

1) . 13 , sir,aj~ ag~pd 44 years, S/o M. Subair, 
1.) u t. h Pand.a ~arn House, Agatti Island, 
Union ').'c,r6f'O­rY ofLakshadweep. 

NOLI'Sh ~ d Ali !  a'ged.32 years, S/o U. Sabjan, 
Keel ~ 'Saramrna Pada Houk, Agatti Island, 
Union ~l'erritbry of Lakshadweep. 

MA. Abdul Naser, aged 28 years, S/o M. Abdul.Rahiman, 
Mela 14tom .1-1ouse, Agatti Island, 
U ni o'nIferri tot -  of Lak shad weep. y 

1- 

	

	 30 years, S/o Kidave , 
. I 
: 
: nzi : ~;tqbuse Agatti Island, 
a - vu, 

M ~-  Unio erritory of Lakshadweep. 

K.C.: AbdIff.Shukoor, aged 38 years, S/o Kasmi, 
Kari ya M ach-eita House 

* , 
Agatti Island, 

Lirtion"_ Ferritory of Lakshadweep. 

N/1. P. Ni i 
.. 7,',a1 -A`L'iddin, aged 27 yeai-s,.S/o M. Abusala, 

Me'la' ura R'Jo6se, Agatti Island, p 
Union" 	of Lakshadweep. 	 Applicants 

(By AdV,'6'Ca_ : . ­ S'­  N An'Ikurnar) 
i Versus 

The XViii`i : nis_1,t,rator, 
Union: '"Yerl- itory of Lakshadweep, 
Kavai`M ~ i.-69.2551 

2. 	The*Chairpdso'1.1)- 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

	

3. 	The Employment Officer, Kayaratti, '' ` 

Union Territory of Lakshadweep-6825-5: 1 

	

4, 	The Director ot'Panchayat, 
Department of Panchayat, Kavaratti, 
UnionTerritory of Lakshadweep-682551. 

	

5. 	T.he Chief FExmltive Officer/Special ,-Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

Tl-ie Deputy Collector/AS 0, 
Agatti - lsland,,  Union Territory of Lakshadweep-682553. 

- i S. Radhak-rishrian) 
.
(By Advocate: Si 

63. OA 404/2013 

I.- 	Nadirsha N.P., S/o Nallakoya PN. 
aged 31 years, Nenampappada (House), Ka'lpeni Island. 
UnionTerritory of Lakshadweep, 
Working as Casual LabOUrer in the 
Department ol -'Sclence & Technology- Kalpeni Dweep. 

2. 	Afl-efudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (Flouse), Kalpeni Island. 
Union1'erritory of Lakshadweep, 
Working as Casual Labourer in the 
Departi-i-ient of Science & Technology-
1,',alpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshad weep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Departn-ient of Panchayath, Kavaratti-682555. 

, Applicants 
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4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Ali, 
Skilled Labou rer, Anipal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panch.ayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	i 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R 1 -3)) 

65. OA 413/2013 

Asif Ajnad,, S/o Bader, aged 26 years, 
Pathumi-nathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as ' 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



0 
I 	The Administrator, 

Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Pa6chayat, Kiltan. 

Director of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Heal th Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. 	423/2013 

I 	Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

tJbaid V., aged 35 years, S/o Bamban, 
Valiya Illarn, Agatti. 

- Mohammed M., aged 40 years, S/o Basha A.P., 
Moothamrnada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Mootharnrnada House, Agatti. 

Ma,viya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o Alif T.P.,. 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti.. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



10 
	

Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda House, Agatti. 

Ashraf'A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

12 
	

Abdul Razzak R., aged 33 years, S/o Harnza U., 
1~ oullamrnada House, Agatti. 

13, 	Shaffabi P.P., aged 36 years, D/o Harnza K., 
PUthiYaPUra House, ~ Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavarattl-682555 -. 

Director of Panchayats, 
Department of Panchayats, 
Administration.of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

DirecLor oFEducation, 
Diremrate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555.- 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer,682554. 	 Respondents 

(By Advocate: Sri.S, IZadhakrishnan 

67. 	OA  444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Unioii Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By AclvocaLe: Sri Shaba Sreedharan) 

Versus 

I 	UnionTerritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

(I - 
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The DI rector of Panchayat, 

Union Territory of J,-akshadweep, 
Kavaratti Island. Pin -  682555. 

I 	The Chairperson,  
Village (Dweep) I'anchayat, 

Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 

Village (Dweep) Panchayat, 

Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Enginee'r, 
Electrical Sub Division, Kiltan Island. 

Union Territory of Lakshadweep 

Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishrian (RI, 2, 4& 5)) 

68. OA 453/2013 

I 	I-larneed K., S/o Abdul Rahi-nan, aged 36 years, 
Keelaz Illarn 1-1) Kiltan Island. 

Union Territory of Lakshadweep. 

Working as Casual I,abourer in 

Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukurn (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 

Workii,ig as Casual labourer in 
Lak s had weep Building Development Board, Kiltan. 

i 

I-lismin oor, S/o Moharnmed, aged 38 years, 
Pal(kiyoda (1-1) Kiltan Island., 
Union Territory of Lakshadweep. 

Working as Casual labourer in 

Lakshad weep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 

Suramblyoda (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 

Working as Casual Labourer in 

Lakshad\,\/eep Building Development Board, 

Kiltan., ~ : 	 Applicants 



flit 

(By Advocate -. Mr. Grashious KLIriakOSC, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
~Jriioii Territory of Lakshadweep. 

2. 	-rhe Chairperson, 

Village (Dweep) Panchayat, Kiltan, 

Secretai -y, 
Lakshadweep Building Deve lopment Board, 

Kavaratti. 

4. 	Director ofPanchayat, 

Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishrian (R 1, 3 to 4)) 

O.Yk No. 488/2013 

Salmath 

D/o. Sayed Koya 

madapally House 
Chetlat Island. 	 Applicant 

(By Advocate M r. K . f 3. Ganoesh) 

Versus 

The Ad III In listrator, 
Admin:j ~,S'4ration of the Union Territory 

of La k§OIad weep, 1,,avai-atti — 682 555. 

2. 	The Di ~ i'- ector (Services) 
Adnifflistratio'n of the Union Territory 

of Lakshadweep (Secretariat), 

Kavaratti 682 555. 

Department of Science and Technology 

Union Territory ol
.'L.akshadweep, 

Kavarathi — 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radh akrishnan) 

OA 492/2013 



K. Bushr 
' 
a B&Fgum, W/o Hakeem, 

Aged 27 years', Casual Labou*r, 
Office ofthe'Veterinary Assistant Surgeon, 
Animal Husb'~~ndry Unit, Amini. 
Laksliadweep'-682 552. 	 Applicant 

(By Advocate: Sri V.B. Ha :rinarayan) 

Versus 

Union of India rep. By 
the Adnifflistrator, 
Union Territory of Lakshadweep, 

Kavarattl Island, Pin- 682555. 

The Dii ~'ector of Panchayat, 
..i 

Depart.iPent of Pan,chayat, 

Union Territory of Lakshadweep, 

Kavardtti Island- Pin- 682555. 

'I'he VeLerinary Assistant Surgeon, 

Animal Husbandry Unit.,,Amini. 

Union Territory of Lakshadweep-682 552. 

"rile Chairperson, 
village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

71. OA  499/2013 

Rahrn ~th Beegurn l,,eeIakuiin1kkam,. 
W/o. Mohammed B.K, 
Data Entry Operator (MGNI~EGA), 
Sub-Divislonal Office,. 
Kadarnat Island, 
Union Territory ofLakshadweep. 
f~esiding at Keel akunn i kkarn House, 
Kadamat Island 
Union-Terr.q.ory of Lakshadweep, PIN — 682 556. 

Mohaili:med Shafi Qraishi Malil<a, 
S/o. M .. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadarnath Island, Union Territory of Lakshadweep, 
:Residing at Malika House, 
Kadamat Island, 
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Union Territory of Lal<shadweep, PIN — 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

VerSUS 

'Fhe Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarath. i. 

The District Programme Coordinator, 
MGNREGA, Kavarathl, 
Union Territory of Lakshadweep. 

The Programme Officer, 
Natiomil Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Un Ion 'Yerritory 
of Laksh ad weep - 	 Respondents 

(By Advocate Mr.. S. Radhaki- Ishrian) 

72. 	OA 507/2003 

MuthLI.K0ya K 
Casual Labour, Street Light Maintenance 
Villag& Dweep Panchayath, Arnim Island 
UnionTerritory of Lakshadweep 
Permanent address : Kunninamel House 
Arnini Island, 

, 
Union Territory of Lakshadweep 

Pin — 682 5K 	 Applicant 

(By Advocate: Mi -.TCG Swamy) 

V  -sus ei 

The A 	nistrator 
Union~i -rit, ory of Lakshadweep 
Lakshadweep Administration 
Kavaratti — 6.82 555 

? 	The E.XMItive Engineer 
(Departrnent of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 692 555 

3. 	The Secretary (Panchayats) 

. (Directorate of Panchayats) 



Administration of the Union'Ferritory of Lakshadweep 
Kavarattl — 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep — 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island — 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union 'rerritory of Lakshadweep 
Kavarattl —. 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

73. 	O.A  No.  509/2013 

Maleelia Beegurn K.C. 
D/o. Indeen Kandilath 
K'aval Chetta House, Androth. 

Shahid a Beegum K. 
D/o. 1-18mzakoya 
Kandlath House, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket"House, Androth. 

AyshaBeegui'n P.V.K 
D/o. Yqkoob P.K 
Puthiyli,,P.entamveli Kad 
Androtll~'~~ 

Rahmath Beegum 
D/o. I-lamzakoya P. ~' 
KUnhall House, Androth 

Thah I ra L. 
D/o. Seethl Nallal 
Lavanakal I-louse 
A -oth. ndi 

Subaid:a A. 
.D/o. Sa"yed Mohammed M. 



10.4 

Allyathara House, Androth. 

8 
	

FathirnathU Suhurabi P.V.K 

wo. maj .eed P.V.K 

Penta 	Kad, Androth. 

9 
	

Slyad Khan L. 
S/o. Kunhikoya A. (Late) 
Kandilath House, Androth. 

10. 	I~ aisa K. 
D/. Badarudheen Melechetta Mechery 
Kadlyammada House, Androth. 

Haseena Beegurn C.P.1 
D/o. Abdulla MY 
Chellinj achery Puthiya Illarn House 

Androth. 

12 	I-labsab. 1 P.U.P 
D/o. Fakarukdheen K. Cheriyadarn 

Urnmathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1-he Administrator '  

Administration of the U1110" Terrlt 0 l-Y 
-athl — 682 555, of I.'aksl.:'ad\veep, Kavai 

Dlrect ~- ~ate of Industries 

e UnionT,'rritory of Lakshadweep 

K,avarahi, represented by the 
Director of Industries — 682 555. 

Coir Supervisor 

Coir Production Centre, Androth —  682 557. 	Respondents 

(By Advocate: Mr. S. Radhaki- ishnan) 

74. 	OA 510/2013 

a s e e n*a ~ .@D Haseenabi Therakkal 
T 	ld  ) hera 61 House Kadarnath 
Data 	Operator 	

icant Village; .15,weep Panchayath, Kadarnath 	 Appli 

(By Advocate: Mr.R.Sreeraj) 



I 	The Administrator 
Union'Ferritory of Lakshadweep 
K avaratti — 682 555 

The Director of Panchayath 
Department ofPanchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadaniat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadarnat — 682-556 

The District Programme Coordinator 
M(3NRI-','GA, Kavaratti — 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

I'ladan-iat — 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K". P. D,,:i w o o d 
Kilappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.IZ.Sreeraj) 

Versus 

I 	The Administrator 
Union '-I'erritory of Lakshadweep 
1,',avarattj — 682 555 

2. 	The Director of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

3, 	The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan — 682 558 

The Principal 
Government Senior Secondary School 
Kiltan — 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3 & 5.) 

76. OA 566/2013 

Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadam.ath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



Umi-ner P.P.1 
Cook, Government J.B.Scho'ol 
Kadamath 
Residing at Alikothapu .ra 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muharnmed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

1--lookunhikoya P.P 
\Vatchnian / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

Jafer P 
Driver, Jawaharlal Nehru Senior Secondary School 
K.adamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
I'lavaratti — 682 555 

Director ol -'Panchayath 	., 1 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
K'avarattl — 682 555 

The Head Master 



'1_.1  

Government J B School 

Kadamath — 682 556 

 

t 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath — 682 556 

(By Advocate: Mr.S.Radhakrishnan 

77. OA 567/2013 

Flabeebulla P.M 
Puthiya Malika House, Kadal rnath 

Driver, Government Jawaharlal Nehru 

Senior Secondary School 

Kadarnath Island 

(By Advocate: Mi-.P.V.Mohanan) 

Versus 

Respondents 

Applicant 

 

The Administrator 
~Jnlon Territory of Lakshadweep 
Kavarattl — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadarnath Island 682 556' 	 Respondents 

(By Advocate: Mf.S.Radhakrishnan) 

78. OA 580/2013 

I 	Yacoob 
Kathathe Chetta House, Kadrnat. 

Vahida 
Marikilarn House, Kavaratti. 

1--labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 



. .. ....... .. 

Muhainmed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegarn 
Molokepm-a House, Kavaratti. 

Sateem 
Pallicham I-louse, Kavara'tti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodlyam House, Kavaratti. 

	

.11. 	Jarnallyath 
Thinnipura House, Kavaratti. 

	

12. 	Fazeela Beegum 
Kanni-PUra'House, Kavaratti. 

	

I 	Ummer 
Thirinikad I-louse, Kava!-~ tti. 

	

14.. 	Firozkan 
Athnachammada House, Kavaratti, 

Jaffer 
Marikilann House, Kavamtti. 

Amamilla, 
Mela Illarn House, Kav ~ ratti. 

SirajUdheen 
Molokepura I-louse, Kavaratti. 

Hiyasudheen 
Chai~iayathapura I-louse, Kavaratti. 

FathahUdCell 
Kadapurathaba House, Kavaratti. 

Muncer 
KuttipapepUra House, Kavaratti. 



Ashik 
Puthlya Al Ikom I louse, Kavaratti. 

Muharnmed MusthaFa, 
Achadapurakatt House, Andrott 

N4ujeeb Rahman TY, 
Th ,aleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

RaLlf 
ChettipL11-a House, Kavaratti. 

Flazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavafatti 	 Applicants 

(By Ad.vocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
.Kavarattl — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

	

3, 	DirectorofAoriculture 
,Z) 

Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Umon Territory of Lakshadweep 
Kavaratti — 682 555 

V I I lage (Dweep) Panchayath ~Kavaratti I sland 
represented by its Executive Officer, 



Pin — 682554 
	

Respondents 

(By Advocate: Mr.S.Radhakxishn'an) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
I~ esidiryg at Kilthan 

2. 	Sri-it.Sulfabeegurn 

Cook, G.H.S Kadmat 
Residino at Melacheitta H.aijumakudi 
K'adarnath Island 

(By Advocate: Mr,P.V.Mohandn.Y 

Versus 

The Administrator 	i 
Union Territory of Lakshadweep 

Kavaratti.— 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Library and Inform;ation~ Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan,:fsland 682 557 I 	I 	. 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rash eed Koya S.V-, S/o. Abdulla Koya P.S., 
Shaiknaveed (1-1), Kiltan Island PO., 
Union Territory of Lakshadweep, Pin -682 555. 

(By Advocate; Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

I 	UnionTerritory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin — 682 555. 

2. 	The Director of Panchay 
I 
ath '~'~Union Territory of Lakshadweep, 



Kavarattl Island, Pin — 682 5
~
55- 

The Chairperson, Village (Dweep) Panchaya-th, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. 

Tlie Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory qf Lakshadweep, Pin — 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory.of Lakshadweep, 
Pin — 682 558. 	 Respondents 

[By Advocate: Sri S. RadhaI<j- ishPan.(R 1, 2, 4 & 5)] 

81. OA  634/2013 

Malikdeenar, aged 21 yeas, S/o. Harnzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh)'. 

Versus 

'Flie Administrator, 
Administration of the Uni'on Territory of Lakshadweep, 
Kavarattl-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 

	

: - j-, ~: 	. 	. K'avarattl — 682 555. 	11-1 

Department of Education, Adi -ninistration of the 
tJnion Territory of Lakshadweep, Kavaratti, 
represented by its Director'.'' ~682 555. 

Village (Dweep) Panchayat, 
Agattl Island, represented : by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S, Radliakrishrian) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, S/o. Sayed Muhammed Koya, 
K,attarnpalli House, Agatti. 

Younis, aged 31 years, S/O''. Abdulla, Mariyathoda House, 
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Agatti. 

3, 	K.M. Shahida, aged 40 yeae'rs, D/o. Kasmi, Kuttiyam J . 
Mukriyoda House, Agatti. 

4. 	K.M. AmIna, aged 46 year 
I 
 D/o. Abdul Rahman, 

Kuttiyarn Mukriyoda House ',,Agatti. 	Applicants 

(By Advocate: Sri K.B,. Gangesh ~ 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavarattl-682 555. 	l ~ 

2. 	Director of Health Services, 
'Directorate of Health Services, 
1,,avaratti — 682 555. 

3, 	Medical Officer.in-&argel,' 
Community Health Cen tre, Aga tti — 682 553. 

.4. 	Medical Officer in Charge, Rajiv Gandhi Speciality Hospital, 

Agatti — 682 553. 

5. 	Village (Dweep) P anchayat, Agatti Island, represented by its 

Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakris'hnan) 

83. OA 791/2013 

Fareeda Beegurn M.I., Meppada 11 .1'am, 
Agattl Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Adm~inistration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director o f Panchayats, 
Departryient of Panchayats; ~ 

Administration of Union Territory of Lakshadweep, 
I,"-avaratti — 682 554. 



V . 

Project Manager, Desiccated Coconut Powder Unit, 
Lakshadv/eep Developrnent'( ~drporation Ltd., 
Agatti, Kavaratti — 682 554.. 

The Deputy Director (Adinn,) i  Lakshadweep Development 
Corporation, Kavarattil 682"554. 

Village (D\veep) Parichay4t ,"':, 
Agatti Island, represented by its'Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhaluishnan) —  

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o. Ka:sm'i M.P., 
Vallyapura House, Kilthan. Island P.O. , ,; ,-  
U.T. ol- Lakshackveep. 

(By Advocate: Sn P.V. Mohanan) 7( 

Versus 

I 	The Administratoi, 
U1 of Lakshadweep, 
Kavaratti-682 555. 

Di rector o f Panchayat, 
lDepai.-tment of Panchayat, 

Administration of UT of La kshadweep, 
Kavaratti — 68.2 555. 

3. 	The Principal, Government Higher -Secondary School, 
Kilthan Island — 682 556. 

85. OA 880/2013 

i Muthukoya N.P 	T 
Nalakapura, Kiltan Island 

Union Territory of Lakshadw'66l­:'682 558 

(By Advocate: N4r.Shabu Sreedharan) -- 

Versus 

I 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island — 682 551S!,'.j1- 

Applicant 

Respondents 

Applicant 



.1 5 

Director of Panchayath 
Union'Ferritory of LakA"adwoe` 

	

1 	1 	. 	~ p 
Kavaratti Island — 682 555. 

The Senior AdmimstrAti.,.V.e'Qfficer 
Education (District Pa04,'la: ath y . ) 
Union Territory of Lak§b'ddw ,ee'p 
K'avarattj Island — 682 55 

The Principal 
Government Senior Se~ q `  ary',School 
District Panchayat, K n an 
Union Territory of Laksh4dweeo 682 558 

(By Advocate: Mr-S.Radhakril ~s.hnan) 

86. OA 898/2013 

K.C.Abdul Khader 	J 
Kulikaraya Chetta. Hous 
Chetlat Island 
Union Territory of Lak§1h1'etdwee'p'- 682 554 

(By Advocate: Mr.ShabLl Sree.dh'aran)' 

Versus 

Union Territory of Laksh,~fdwe'e 
I 
 p represented 

by the Administrator 	~ Jj'!' 
Kavaratti Island — 682 5:5; 5,' 

The Director of Panqhaygh' ~ 

Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

The Senior Adi-n.inistratiV'Ie' Officer 
FEducation (District PancHayath) 
Union Territory'of Lakshadweep 
Kavaratti Island — 682 55"5, '.'' 

Respondents 

Applicant 

4. 	The Principal 
Government Senior Seco' -hdar School ~y 
District Panehayat, Ched ,  Islafti d 
Union Territory of Laks ~adweep 682 554 

(By Advocate: Mi-.S.Radhakrish~ ; n-an) 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

Applicant 

The Administrator 
Administi -ation of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

SLib Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island — 682 554 

The Director (Rural developi-ne'nt) 
Department of Rural Development 
Administratioi-i of the Union.  Territory 
of Lakshadweep, Kavaratti 	6 . 82 555 

(By Advocate: N4r.S.Radhakrishndn)'..:'1. 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyammada I-louse 
A atti Island 9 

2. 	BLI~ar Jarnhar TY 
Theklapura House 
Agattl Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration ofthe Union, -.T: er:r' !-ito.ry of Lakshadweep 
Kavaratti Island — 682 555 

2. 

	

	Director of Panchayaths 
Department of Panchayaths 
Adixiinistration of the Uniori'..Te -Y.ritory of Lakshadweep 
Kavm-atti Island — 682 555 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatt], Kavaratti —.68.2 5 .55 

The Deputy Director (Admn) 
Lakshadweep Development Corporation 
Kavaratti — 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
FExecutive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 

I 	Safiyullah K.C. 
Kuttiyacl.iada House 
Kalpeni Island 

Saifulla M.1 
Melaillarn I-louse 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.0 
Kakkachlyoda Flouse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths , 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 55,5 , ..-- 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary 	682 555 

4, 



W 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island — 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

I - 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Moharnmed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary — 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island — 682 554 

Respondents 

Applicants 



Village (Dweep) Panchayath 
oAndroth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhabzishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
K-alpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
.Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Har1raj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi — I 10 00 1 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



.2-0 

Junior Engineer, 

Electrical Section, Kallpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 

Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P-V-Mohinan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

"I DII-ector of Panchayath 
Departi-i-lent of'Panchayath 
Administration of Union Territor'y of Lakshadweep 
Kav 

I 
 aratti — 682 555 	 Respondents 

(By Advocate: Mr-S.Radhakrishrian) 

93. 0 1202/2013 

Al<ath .ar Aharnmed K.K 
Intern a . I Inspector 
Agric ultural Department, Kalpeni 
Kunnamkula rn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed lqbal KPV 
Internal Inspector , 
Agricultural Department, Kalpeni 

~, L11-Inipavavaliyarni -nava House 
Kalpeni Island 
Union Territory of Lakshadweep 
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3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentam,veli House 
Kalpq:n'i Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavardtti — 682 555. 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti — 682 555 	 Respondents 

(By Advocate: Mr.S.Radhaki - ishnan) 

94. O.A No. 1225/2013 

C.P. S owlmthali, 
S/o. Moharnmed Koya 
Casual Labour, Electrical Section', 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

I 	The Uallon of India 
Repi6knted by the Secretary to 

4  !"':' Gov'e'rnment of India, 
Ministry of Horne Affairs 
New Delhi — I 10 00 1. 
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2. 	The Administrator 

Union Territory of Lakshadweep 

Kavarattl — 682 555. 

3, 	E~xecutive Engineer 
Department of Electricity 
K'avarattl, Union Territory of 
Lakshadweep — 682 555. 

4 	Junior Engineer, 
l"lectrical Section 
K alpeni, uF of Lai< shad weep — 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R.2-4) 

These appl Ications having been heard tooether on January 17, 20 14, L~ 
the Tribunal delivered the following common order on March 6, 2014:- 

0  R  D E  R 

ilon'ble Mr.justice A.K.Plasfieel-, Member  Q) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

~ipplicants have been worl~ ing on casual/daily wage basis in various 

departments under the Administration. All of thern were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

1-his process has been going on in the case of quite a number of them for. Z- 

the last 10 to 20 .years while in the case of a large number of others, such 

engagernents are for 5 to 10 years and others are for two/three years or less. 

But in majority of.' the cases (in 80 Original Applications), these casual 

employees were en gaged/d 1 sen gaged by VillagQ/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

catcoorized as "Panchayath and Non-Panchayath". 0 

2. 	The conin -ion grievance oF all the applicants is that their services are not 

being regularized even though they have been working lor years together, albeit 

on casual/daily wage basis. Therefore the comi -non prayer in all these cases is I  For 

issue of'a direction to the respondents to regularize their services. In the case of' a 

i~e\v others who have be ~n retrenched on completion oC the period of engagen -lent, 
S 

the prayer is [01-  Issue a directioll to re-engage them. 



3, 	The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in maj -ority of the cases, the 

applicants haVe been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats, Theretbre, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High' Court in Administrator and another 

Vs. Naderkoya and others — 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a c-atena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have' been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

ca sual nature, they are also not entitled. to oet their services regularized. 
I ID 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

I 	Secrelaq, State of Karnataka & Others Vs. Umadevi and Others - 

(2006) 4 SCC 1. 

2. 	State of'Rojusihon Vs. Dava Lal - (2011) 2 SCC429 
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3, 	Satya Prakash and -  Others Vs. Stale of'Bihar and Others - 

(2010) 4 SCC 179. 

4 
	

Official Liquidolor Vs. Doyanand and Others - (2008) 10 SCC I. 

5 
	

R.N.Nanjundappa Vs. T.. Thimmiah — (1972) 1 SCC 409. 

6 
	

Jeemon V. R. Vs. State of Kerala - 2012 (1) KPIC 397. 

7 
	

State of Kerala Vs. Valsamma - 2012 KL T 294. 

Non-Parichayath Cases 

OA  212,  266, 268, 299, 325,  347, 354,  366, 372, 380, 488,  499,  509 

& 1225  of  2013. 

7, 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right firorn January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years, Similarly the applicants 1n.0A 

347/2013 have also been worl~ ing ever since 1997. We have referred to the 

above 2 or 3 cases only to 11-lustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

Working as casual employees for more than 10 years and quite a number of 

thern have 8 to 10 years of service to their credit, if not more. 

8. 	It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Un~ ion Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in. fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of tei-nporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and co ntinued for long in public 

ernployment'dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High COUrts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of' people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished frorn illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

ernployees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa — AIR 1967 SC 1071: 

R.N.Nanjundappa — (1972) 1 SCC 409 & B.N.Nagarajan — (1979) 4 SCC 

507 — as a one tin-ic measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Day anand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the systern. 

In Harminder Kaur — (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

" Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed When a departure is 
made .lbr not scrupulously following, the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned. " 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on 	contract basis for 	a 	specified 	period. In 	the' offer of 

appointment itself it was made clear that the appointees would not have 

any clairn for ad-hoc/regular appointments available in the Institute and 

thm the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.ld that.initi . al  appointments of the appellants were rnade in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16.. However, taking 

I note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the' administration and consider the 

desirability of relaxing the .  age-Iii-nit provided in the Rules. 



M'7 ' 

In Nanjundappa (Supra) )  the Apex Court had held thus - - 

­~Ohe appointment itself is -in infraction of the rules or if it is in 
violation of'the provisions of the Constitution, illegality cannot be 
regularized Ratification or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance -viith procedure or manner which does not go 
to the root of'the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules, or it may' 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid I 
 down 

by the Five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Vif 
. 
lage (Dweep) Panchayats/Di strict Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to contin . 
ue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in someisuch other schemes or programmes floa .ted 

by the Admin 
. 
istration on 

. 
its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 

__ 	1­ 	~~, ~! - .1 - 



any data as regards the actual requirement of employees in various 

departments ;  under them. It has been noticed that in some of the 

depart rnents, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of jobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudabl.e. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect - of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude ~ of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 	 I 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts ~ 'have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this, Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 	 4 

I 	. 19. 	In the above case, sorne casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the ~ La kshadweep A dministration in granting thern temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted,  to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure 'An 
I 
 d ,  t 

. 
h(el:v-

Society used to manage the Scheme. Later, Island Councils were brought""." ~ 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The. casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel . & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1908 : and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
sch~th .e. 

The first respondent, i.e. the Union of India in the Ministry Of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the regular vacancies in Group D which would be kept reservedfor 
the regularization of the casual workers under the scheme. 

(d) *No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of'avail.ability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Berich of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications.N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by ,some other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also gi'ven our anxious consideration to the rival 
submissions, We find that in both these O.As under consideration, 
the applicants were engaged by the Mand Council of 
AndrothlMinicoy. They might have continued to be engaged 
subsequent~v by the succeeding local se ~f Government body, namely 
the Village (Dweep) Panchayal of AndrothIMinicoy. The 
Chairpersons of 1he .'respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of' (J.,T  of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants hav~'e not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved bly the 
Lakshadweep Administration ................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by Oe'administratioh and that would make all 
the difference, The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have. accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been ,~employed since the Village (Dlweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably inight have off~red some succor by way of daily rated 
Wages to the unemployed local persons .................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned ;'by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of'regularization' of the 
applicants are concerned The anxiety of the U. T Administration to 
prevent misapplication of funds granted. ~ to the VillagelDistrict 
Panchayot for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. " 

21. The above decision 'was confirmed by a Division'Bench of the High 

Court in O.P.No.28776/2001., Still' later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra, This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have Jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

Vn view of the above mentioned circumstances, we hove no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual. Labour (Grant of 
Teinporbry Status & Regularization) Scheme 1993 'and prescribe it 
prospectively to the Panchoyals for granting temporary status to 
casual labourers. The direction given to the Panchayal not to effect 
oil ' v appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fbll within the jurisdiction of the. 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on theface of availability of workJalls 
within the domain of the Administration. In such circumstances, the 
order passed by the T4unol in OA 820 of 2001 stands set aside. " 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued, only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the Jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 2243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notificatioll 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are riot vested 

with the power to create any post without prior approval of the 

Administration. 

, Strangely, in most of the cases relating to employees engaged by the 

P anchayats, the Standing Counsel for the Administration himself has 

appeared 1or the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construct 1 on/repa i r/mai ntenance, 	water 	supply, 	drainage, 	local 



development works, primary education, health and sanitary scherne etc. 

For this Purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb Casual 

workers', especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article ?-34(()) and Article 40 of' the Constitutioi-i of Indi a  i n  t1l ,  I 	is Colitext. 

We do not propose to refer to or deal with identical argurnents advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this 'Fribunal has i-io 

jurisdiction to entertain this bunch, of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnil<rishrian who appears for the applicants in OA 394/2013 

has raised a further contention that the Casual labourers who have been 

working Im-  more thari 240 days in a calender ; 	 itled for year are entl 

protecuon Under Chapter V (a) ofthe Industrial Disputes Act and that their 

services,cannot be dispensed with arbitrarily. It is Further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in Siale qf'Haryonci Vs. Picirci Singh - ('1992) 4 SCC 

118. The learned counsel points out that sorne of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The suin and substance of" the argurnents advanced by the learned 

COLHISCI 1 , or the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large 111-Imber of years. It has been 

noticed already that some ofthe applicants have been working since 1994 

and many ofthern since 1997. Quite a few of thern have been working for 

perlods ranolm ,  between 5 to 10 years. There are only very 1'e'\,\/ who have 

been working Cor 2-3 years oi- less. Most of then! are still continuing on the 

basis ofinterim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	

Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 

* some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them,have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group -but a 
heterogeneous cluster. Continuance of interim order orvacation of 
interim order for all without intelligible discrimination would no t meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
CourtlTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under. -  

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculationlITI and the like and also those who have been 
inducted under specific schemes 

' Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as /Ti, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. - This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

ka 



100- 

Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others In the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwisellslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disenciagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would, be considered forthwith by the 
Administration and their decision communl . cated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS,could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work'and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if fall~'Under (b)'or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be /T/), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing. 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in ,OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in OR(CAT) 

No. 133/2012 and No.6W2012, contending, inter-aiia, that ')IS policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximu m number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned .. posts or that they were so 

engaged after undergoing 
1. 
regular selection process. In our view, the 

Administration has been largely respo risible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchaya ~ts irt, their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

I 	 of the essential services would not have been in operation. Because . 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders i,,s understandable. 

However, going by the catena of. decisions referred to above, it cannot, be 

held that the applicants are entitled to get their services regularized, It . 
has 

been repeatedly held by, the Apex Court that there is no room for any 

sympathy for such casual labourers even i F they have contl nLied in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 

M 
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benefit of relaxation in age and other es;ential qualifications to the extent 

possible when fresh recruitments are being made, It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extr6mely- essential and unavoidable) is streamlined so 

as to avoid unnewsii~ry legal complications in future. Appropriate 

guidefines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refiain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shaft address ' the issuerelating to all these employees who have been toiling 

for - years together on - casual basis, witk utmost compassion, and give 'them 

the benefit of relaxation in age, educational qualifications etc. while making ~ 

regular recruitment, 
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Original Application No& 212, 266, 2.68~ 2991  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013, are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordep in force as on today shall remain extended till 

April 4,2014, 1  
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